
List of cases where e-Payment of Court fees was made during the month of  July-2023.

Court District Case No. Advocate

1 Central RISHABH MALHOTRA 01.07.2023 01.06.2023

ERAM KHAN 01.07.2023 01.06.2023

ERAM KHAN 01.07.2023 01.06.2023

ERAM KHAN 01.07.2023 01.06.2023

MANISH MIGLANI 01.07.2023 22.06.2023

RITA SANGHAVI 01.07.2023 08.06.2023

07.07.2023 29.05.2023

NEHA 07.07.2023 28.06.2023

AMIT KUMAR MAIHAN 07.07.2023 12.06.2023

ASHISH BATRA 07.07.2023 14.06.2023

No.
Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
960/2023

VIKRAM GAMBIR 
VS SONY 
ENTERPRISES

CS COMM-
961/2023

BANK OF BARODA 
VS KAGI 
CONSULTANCY 

CS COMM-
962/2023

Bank OF BARODA 
VS SHREE BALAJI 
TEXTILES

CS COMM-
963/2023

BANK OF BARODA 
 VS NEETU 
FABRICS 

CS COMM-
964/2023

MOHINI JAIN VS 
OMKAR SINGH 
SARDANA

CS COMM-
965/2023

CHIRAG GUPTA 
VS DOMBEY 
ELECTRICALS

CS COMM-
992/2023

NOVA POLYCHEM 
VS  GARWARE 
PAINTS LTD. 

MOHAN KUMAR 
SHARMA 

CS COMM-
993/2023

SQUARE YARDS 
CONSULTING PVT 
LTD Vs 1 SQYARD

CS COMM-
994/2023

ASHA RANI VS 
CHOLOMANDALA
M MS GIC LTD. 

CS COMM-
995/2023

STATE BANK OF 
INDIA VS 
SHARWAN 
KUMAR 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

1 Central

08.07.2023 27.06.2023

NIKITA GUPTA 11.07.2023 03.07.2023

SAYATANI BASAK 12.07.2023 12.04.2023

SHUBHAM KANSAL 12.07.2023 04.07.2023

YASHIKA SOOD 12.07.2023 03.07.2023

13.07.2023 04.07.2023

15.07.2023 11.07.2023

MOHIT SINGHAL 18.07.2023 05.07.2023

MOHIT SINGHAL 18.07.2023 05.07.2023

ROHIT BHARDWAJ 21.07.2023 21.03.2023

ANURAJ PARASHAR 21.07.2023 17.07.2023

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
999/2023

URMILA GUPTA 
VS RISHI KUMAR

PRAVEEN KUMAR 
MAHESHWARI

CS COMM-
1010/2023

KALYAN DUTT VS  
TOLRARAM 
PAREEK 

CS COMM-
1014/2023

ROMIT GARG VS 
SURESH 
CHANDRA 
SHARMA

CS COMM-
1015/2023

LEKHA 
ADVERTISING VS 
KONASTH 
APPREALS

CS COMM-
1016/2023

PUNJAB 
NATIONAL BANK 
VS BAB LI DEVI

CS COMM-
1024/2023

AB STEELS VS 
HINDUSTAN 
AEROSYTEMS

RAKESH KUMAR GARG 

CS 
COMM102
8/2023

PUNJAB 
NATIONAL BANK 
VS GARMENT 
HOUSE

SUDHIR KUMAR 
SINGH

CS COMM-
1046/2023

RAJESH KUMAR 
GUPTA VS MCD

CS COMM-
1047/2023

RAJESH KUMAR 
GUPTA VS MCD

CS COMM-
1075/2023

PUNJAB 
NATIONAL BANK 
VS RAJEEV 
KUMAR BANSAL

CS COMM-
1076/2023

MADHU 
MARWAHA VS 
TRUEWARE 
INTERNATIONAL



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

1 Central

SANJAY AGGARWAL 24.07.2023 11.05.2023

ANIL SETH 26.07.2023 21.07.2023

2 Central 01-07-2023 07-06-2023

ADITYA TREHAN(P), 01-07-2023 07-06-2023

SH. ANIL HANSALS 01-07-2023 08-06-2023

01-07-2023 13-02-2023

01-07-2023 01-06-2023

01-07-2023 09-06-2023

01-07-2023 23-6-2023

01-07-2023 23-02-2023

AMRITA SARKAR(P), 01-07-2023 08-06-2023

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
1086/2023

CANARA BANK VS 
RAKESH KUMAR

CS COMM-
1091/2023

SARDARI LAL 
COMPANY VS  
BMP 
ENGINEERING

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/9
51/2023

SUNIL KUMAR 
GUPTA Vs JMC 
PROJECTS INDIA 
LTD

SACHIN KUMAR 
JAIN(P),

CS 
(COMM)/9
52/2023

DRK ENGINEERS 
PVT LTD Vs SNS 
ENGINEERING 
PVT LTD

CS 
(COMM)/9
47/2023

SH RAJESH 
SHARMA Vs SH 
ANIL HANSALS

CS 
(COMM)/9
48/2023

M/S VIKAS 
PUBLISHING 
HOUSE PVT LTD 
Vs M/S S V BOOK 
LINKS

Rajesh Kumar(P),

CS 
(COMM)/9
49/2023

BANK OF BARODA 
Vs PRABHU 
DAYAL

Malka Asad(P),

CS 
(COMM)/9
50/2023

HARJEET SHAH 
SINGH Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

Kuldeep Verma(P),

CS 
(COMM)/9
45/2023

PRAVEEN Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA KUMAR 
SINGH(P),

CS 
(COMM)/9
46/2023

M/S D S DIGITAL 
PVT LTD Vs ST 
MICHAEL ANGLO 
INDIAN SCHOOL

Rajesh Kumar(P),

CS 
(COMM)/9
43/2023

EAGLE IMPEX Vs 
KAYCEE RUBBER 
AND PLASTIC CO



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

VIKASH MISHRA(P), 01-07-2023 06-06-2023

SH. A.K. ROUT 04-07-2023 22-06-2023

BHANU MOHAN(P), 06-07-2023 03-07-2023

SH MOHIT SINGHAL 11-7-2023 24-0-6- 2023

12-07-20213 07-07-2023

SH.S.K.JHA 13-07-2023 03-07-2023

SH SATISH KUMAR 17-07-2023 10-03-2023

SHWETA GARG(P), 18-07-2023 11-06-2023

RAJESH BHATIA(P), 18-07-2023 14-07-2023

MOHIT SINGHAL(P), 18-07-2023 24-06-2023

RITESH SAREEN(P), 18-07-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/9
44/2023

UCO BANK Vs 
MSRITIKA GUPTA

CS 
(COMM)/9
81/2023

STATE BANK OF 
INDIA VS 
RAJENDER 
KUMAR 

CS 
(COMM)/9
90/2023

SHRI BHAGWAN 
DIRECTOR AIS 
HOLIDAYS 
PRIVATE LIMITED 
Vs VINEET 
KUMAR 
SHRIVASTAVA 
DIRECTOR 
YORKERS 
HOLIDAYS 
SERVICE PVT LTD

CS 
(COMM)/1
012/2023

RAJESH KU 
GUPTA  VS MCD 

CS 
(COMM)/1
019/2023

UROOJ 
ENTERPRISES VS 
EAGLE 
TECHNOLOGY 
PLASTIC 

MOH D SULAIMAN 
KHAN

CS 
(COMM)/1
021/2023

SANDEEP JAIN VS 
MCD 

CS 
(COMM)/1
032/2023

ICICI BANK LTD 
VS NEERAJ 
KUMAR GOD 

CS 
(COMM)/1
041/2023

JMT PLASP PVT 
LTD Vs CLASSIC 
INTERNATIONAL

CS 
(COMM)/1
042/2023

JYOTI GIRI Vs 
PROMILA RATTI

CS 
(COMM)/1
043/2023

RAJESH KUMAR 
GUPTA 
PROPRIETOR OF 
M/S BALAJI AND 
ASSOCIATES Vs 
MUNICIPAL 
CORPORATION OF 
DELHITHROUGH 
ITS 
COMMISSIONER

CS 
(COMM)/1
044/2023

SHIVA TEXTILES 
Vs SUBANGI 
SAREE CENTER



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

SUNIL GUPTA 19-07-2023 13-07-2023

PRAMOD KUMAR 20-07-2023 10-07-2023

AASTHA SHARMA(P), 21-07-2023 17-07-2023

AASTHA SHARMA(P), 21-07-2023 17-07-2023

AASTHA SHARMA(P), 21-07-2023 17-07-2023

ROHIT (P), 21-07-2023 21-03-2023

22-07-2023 06-07-2023

22-07-2023 20-07-2023

BISHAN PAL(P), 24-07-2023 20-07-2023

PANKAJ SHARMA 26-07-2023 18-07-2023

SUNIRA JAIN 27-07-2023 20-07-2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/1
051/2023

PRAVEEN JAIN VS 
ANURAG MISHRA 

CS 
(COMM)/1
057/2023

LAXMI 
ENTERPRISES VS 
ROOP 
INTERNATIONAL 

CS 
(COMM)/1
063/2023

LEVI STRAUSS  CO 
Vs ASHOK KUMAR

CS 
(COMM)/1
064/2023

ADIDAS AG Vs 
ASHOK KUMAR

CS 
(COMM)/1
065/2023

NIKE INNOVATE C 
V Vs ASHOK 
KUMAR

CS 
(COMM)/1
066/2023

PUNJAB 
NATIONAL BANK 
Vs SANJAY 
CHAWLA

CS 
(COMM)/1
081/2023

M/S UMA 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR 
SMTANITA DEVI 
Vs M/S GOENKA 
ELECTRIC MOTOR 
VEHICLE PVTLTD 
THROUGH ITS 
DIRECTORS SH 
RAJESH GUPTA

JITENDER 
BHARDWAJ(P),

CS 
(COMM)/1
082/2023

M/S 
TEAMGLOBAL 
LOGISTICS PVT 
LTD Vs M/S 
PRIME RIGS LTD

Deepak Kumar 
Mishra(P),

Counter 
Claim/36/2
023

TOFFCOVER  
CORE 
TECHNOLOGIES 
PRIVATE LIMITED 
Vs ANAMIKA 
CHOPRA

CS 
(COMM)/1
090/2023

DE NEERS TOOLS 
VS SEWAK 
ENTERPRISES 

CS 
(COMM)/1
094/2023 

VEENA 
PRAGRANCE PVT 
VS MD 
SHAHJAHAN 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

2 Central

28-07-2023 07-06-2023

28-07-2023 11-07-2023

MOHIT SINGHAL(P), 31-07-2023 20-07-2023

MOHIT SINGHAL(P), 31-07-2023 20-07-2023

3 Central 01.07.2023 04.06.2023

SH. ERAM KHAN 01.07.2023 01.06.2023

SH. VIKAS AGGARWAL 01.07.2023 11.01.2021

01.07.2023 02.06.2023

01.07.2023 09.06.2023

SH. VIJAY PRAKASH 01.07.2023 19.06.2023

01.07.2023 07.06.2023

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)/1
098/2023

PUNJAB 
NATIONAL BANK 
Vs M/S 
ASHTHETIC 
INDIA

SUDHIR KUMAR 
SINGH(P),

CS 
(COMM)/1
099/2023

RAJESH GUPTA Vs 
VED PRAKASH 
KHURANA

SANJAY KUMAR 
JAIN(P),

CS 
(COMM)/1
105/2023

RAJESH KUMAR 
GUPTA VS MCD

CS 
(COMM)/1
106/2023

RAJESH KUMAR 
GUPTA VS MCD

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
953/2023

SURYA ROSHNI 
LIMITED V/S 
DHURI PLASTIC 
PVT. LTD.

SH. SHRIHAR 
TRIPATHI

CS(COMM) 
954/2023

BANK OF BARODA 
V/S VIJAY KUMAR 
GUPTA

CS(COMM) 
955/2023

RAMJAS SHARMA 
V/S M/S ACCORD 
ELECTROPOWER 
PVT. LTD. 
& ORS

CS(COMM) 
956/2023

PUNJAB 
NATIONAL BANK 
V/S M/S GTB BOX 
MAKING & ANR.

SH. ANSHUMAN 
SRIVASTAVA

CS(COMM) 
957/2023

M/S BHAGWATI 
TRADING 
COMPANY & ORS. 
V/S SANJUA 
SAHNI, 
PROP. OF M/S 
ZADA INDIA

SH. SUMEET SINGH 
CHAUHAN

CS(COMM) 
958/2023

STATE BANK OF 
INDIA V/S BHANU 
SINGH & ANR.

CS(COMM) 
959/2023

CANADIAN 
SPECIALITY 
VINYLS V/S 
SKYMAP 
PHARMACEUTICA
LS 
PVT. LTD.

SH. SHUBHAM 
MAHAJAN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

SH. KARAN JAIN 03.07.2023 05.06.2023

SH. SURAJ GUPTA 04.07.2023 04.05.2023

SH. SATYAJIT KUMAR 06.07.2023

SH. MOHIT SINGHAL 11.07.2023

SH. MOHIT SINGHAL 11.07.2023 05.07.2023

SH. MOHIT SINGHAL 11.07.2023

MS. YASHIKA SOOD 12.07.2023 03.07.2023

13.07.2023 10.07.2023

18.07.2023 12.07.2023

19.07.2023 13.07.2023

SH. KUNAL SHARMA 20.07.2023 17.07.2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
972/2023

MSB PUBLISHERS 
PVT. LTD. V/S 
FUTURE 
PUBLISHERS AND 
DISTRUBUTORS

CS(COMM) 
986/2023

MATHEW PHILIP 
V/S MUNICIPAL 
CORPORATION OF 
DELHI

CS(COMM) 
991/2023

PRITHVI RAJ 
THAREJA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

03.10.2022 & 
16.06.2023

CS(COMM) 
1003/2023

RAJESH KUMAR 
GUPTA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

24.06.2023 &
01.07.2023

CS(COMM) 
1004/2023

RAJESH KUMAR 
GUPTA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

CS(COMM) 
1005/2023

RAJESH KUMAR 
GUPTA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

24.06.2023 & 
05.07.2023

CS(COMM) 
1018/2023

PUNJAB 
NATIONAL BANK 
V/S ABHISHEK 
GUPTA

CS(COMM) 
1023/2023

SHIB DASS 
METALS V/S 
ROOTS COOLING 
SYSTEMS PVT. 
LTD.

SH. MAHESH 
KATYAYAN

CS(COMM) 
1038/2023

M/S DURGA 
TRADING CO. V/S 
M/S PCL 
ENTERPRISES 

SH. ANIRUDH 
JAMWAL

CS(COMM) 
1052/2023

RAMESHWAR V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

SH. CHANDRA PAL 
SINGH

CS(COMM) 
1059/2023

CANARA BANK 
V/S ADARSH 
GUPTA, PROP. OF 
M/S KUMAR 
ASSOCIATES



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

SH. VARUN GOSWAMI 21.07.2023 06.07.2023

SH. AAKASH GUPTA 25.07.2023

SH. MOHIT SINGHAL 31.07.2023

4 Central 03.07.2023 06.06.2023

SK JHA 03.07.2023 25.01.2023

RANJAN DOSHI 04.07.2023 30.05.2023

ANKIT GUPTA 04.07.2023 03.07.2023

PANKAJ VIVEK 04.07.2023 30.05.2023

04.07.2023 22.05.2023

RAJAT KOHLI 04.07.2023 02.06.2023

04.07.2023 22.05.2023

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS(COMM) 
1069/2023

M/S DINESH 
SANITARY STORE 
V/S M/S 
CHAOUHAN 
INFRATECH 
& ORS.

CS(COMM) 
1088/2023

M/S S K 
EDUCATIONS PVT. 
LTD. V/S MILKHI 
RAM 
EDUCATIONAL 
SOCIETY

12.07.2023, 
24.04.2023 & 
22.04.2023

CS(COMM) 
1104/2023

RAJESH KUMAR 
GUPTA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI

24.06.2023 & 
22.07.2023

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)9
73/2023

NITIN GUPTA 
VS. SH. KUNAL 
GUPTA

TARUN KUMAR 
RATTAN

CS 
(COMM)-
974/2023

SANDEEP JAIN 
VS MCD

CS 
(COMM)/
978/2023

RAJ BALA 
AGGARWAL VS. 
BEE K BEE 
PRINTS PVT LTD

CS 
(COMM)/
979/2023

ASHOK KUMAR 
& SONS HUF VS. 
VIPIN ARYA 

CS(COM
M)/980/2
023

M/S GLOBUS 
TRANSITOS 
PRIVATE LTD 
VS. M/S 
SANJIVANI NON 
FERROUS

CS(COM
M)/982/2
023

A TO Z 
CHEMICAL V/S 
SH. RAM RATAN 
PROPRIETOR 
OF M/S VIKRAM 
RAJ DHARAM 
DYEING

LOVEKESH 
AGGARWAL

CS(COM
M)/983/2
023

MOHD. 
MUYUNDDIN 
V/S SUNITA 
DEVI

CS(COM
M)/984/2
023

A TO Z 
CHEMICAL V/S 
M/S SHIVANI 
TEXTILES 
LIMITED

LOVEKESH 
AGGARWAL



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

10.07.2023 09.06.2023

N.K. AGGARWAL 11.07.2023 03.07.2023

MADHAVI SHUKLA 12.07.2023 28.06.2023

JASMINE 13.07.2023 08.05.2023

SHIKHA GOEL 17.07.2023 19.06.2023

ABSAR 17.07.2023 11.07.2023

SHUBHAM KANSAL 18.07.2023 04.07.2023

VARUN SHARMA 18.07.2023 04.07.2023

20.07.2023 08.06.2023

SHIVENDRA 21.07.2023 05.06.2023

21.07.2023 17.07.2023

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)-
1002/202
3

ANURAG 
MITTAL VS. 
S.K.S 
INDUSTRIES 
PVT. LTD.

SH. ASHISH 
CHAUHAN

CS 
(COMM)1
011/2023

BHAGWATI 
ORGANICS VS. 
SECTICIDE 
INDIA PVT LTD

CS 
(COMM)/
1017/2023

PNB VS ANUJ 
MILK SUPPLIES

CS 
(COMM)1
022/2023

S.R.FABIRCS VS. 
VARUN 
RAJENDRA 
AHUJA

CS(COM
M)1033/2
023

M/S RAM 
CHARAN 
BANSAL 
CONSTRUCTION 
PVT LTD VS. 
DELHI JAL 
BOARD & 
ANOTHERCS 

(COMM)1
045/2023

SQUARE KARDS 
CONSULTING 
PVT LTD VS. 
G.M. 
ENTERPRISES

CS 
(COMM)1
048/2023

LEKHA 
ADVERTISING & 
MARKETING 
PVT. LTD VS. 
M/S SHREEJEE 
APPARELS 
ENTERPRISES

CS 
(COMM)/
1049/202
3

BANK OF INDIA 
VS. SANJEEV 
KUMAR 
SHARMA

CS 
(COMM)-
1060/202
3

UCO BANK VS. 
MRS. SUJATA 
KUMARI

KAMLESH KUMAR 
TIWARI

CS 
(COMM)/
1068/202
3

HAMDARD 
NATIONAL 
FOUNDATION 
(INDIA) & ANR 
VS. KLM 
PHARMA

CS 
(COMM)1
073/2023

LEVI STRAUSS 
AND COMPANY 
VSA. ASHOK 
KUMAR

PRAMOD KUMAR 
SINGH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

4 Central

ANURAG PARASHER21.07.2023 08.06.2023

CHITRA MALHOTRA 26.07.2023 04.07.2023

SH. RAJEEV GARG 27.07.2023 17.07.2023

SH. R.S. PRASAD 28.07.2023 16.05.2023

5 Central DEEKSHA GUPTA 01.07.2023 ON LINE

ANURAG PARASHAR 01.07.2023 ON LINE

SUDHIR KR. 01.07.2023 ON LINE

SUNITA SINGH 01.07.023 ON LINE

UTKARSH MATHUR 01.07.2023 ON LINE

01.07.2023 ON LINE

W R KHAN 01.07.2023 ON LINE

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)1
074/2023

MADHU 
MARWWAHA 
VS. SUNIL 
KUMAR 

CS 
(COMM)1
092/2023

BANK OF 
BARODA VS. 
SATYARAM 
ENTERPRISES

CS 
(COMM)-
1095/202
3

RATTAN LAL 
GUPTA VS. M/S 
SHANNON AND 
SHANNON AND 
Ors.

CS 
(COMM)-
1102/202
3

M/S GIRJA 
ENGINEERS VS. 
M/S DELCO 
INFRASTURCTU
RE PROJECT 
LTD.

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
966/2023

SUN SHINE 
INTERNATIONAL 
V/S JUST 
PROMINE PVT. 
LTD. AND ANR. 

CS COMM-
967/2023

MATERIAL 
MOVELL INDIA 
PVT. LTD. V/S MR. 
MANISH SHARMA

EX . 
COMM-
351/2023

RADHEY 
KRISHAN KUMAR 
V/S 
DHARMENDER 
KR. 

EX. 
COMM-
352/2023

ICICI BANK LTD. 
V/S DAL CHAND

CS COMM-
968/2023

TECHNICAL 
BUREU INDIA 
PVT. LTD. V/S 
GOVERNMENT OF 
NCT OF DELHI

EX. 
COMM- 
353/2023

HDFC BANK LTD. 
V/S 
FIROZAHAMAD 
KHAN

MANISH SHANKAR 
VERMA

EX. 
COMM-
354/2023

SBI CARD AND 
PAYMENT 
SERVICES LTD. 
V/S VIPIN KUMAR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

BAHARAT BAGGA 01.07.2023 ON LINE

SUNITA SINGH 01.07.2023 ON LINE

SAROJ KUMAR JHA 01.07.2023 ON LINE

RAJESH KR. 01.07.2023 ON LINE

AJAY UPPAL 01.07.2023 ON LINE

SANTOSH KR. 01.07.2023 ON LINE

ARUN KR. JHA 01.07.2023 ON LINE

SUNITA SINGH 01.07.2023 ON LINE

MOHSIN SARWAR 01.07.2023 ON LINE

SUNITA SINGH 01.07.2023 ON LINE

01.07.2023 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

EX. 
COMM-
355/2023

RANJAN 
CHHABRA V/S 
MITTAL 
PORTFOLIO PVT. 
LTD. 

EX.COMM-
356/2023

ICICI BANK LTD. 
V/S MR. 
JITENDER 

CS COMM-
969/2023

SANDEEP JAIN 
V/S MUNICIPAL 
CORPORATION OF 
DELHI

CS COMM-
970/2023

M/S VIKAS 
PUBLISHING 
HOUSE PVT. LTD. 
V/S M/S P V 
AGENCIES

EX. 
COMM-
357/2023

M/S KOTAK 
MAHINDRA 
PRIME LTD. V/S 
NITIN GUPTA

EX. 
COMM-
358/2023

HIGH LINE 
APPARELS PVT. 
LTD. V/S UMA 
SHANKAR 
SHARMA

CS COMM-
971/2023

DHANUKA 
AGRITECH LTD. 
V/S M/S 
KEMICIDES CROP 
PROTECTION PVT. 
LTD. 

EX. 
COMM-
359/2023

ICICI BANK LTD. 
V/S MR. 
JITENDER 

OMP. 
COMM-
119/2023

ROHIT MAAN V/S 
RAM TRANSPORT 
FINANCE CO. LTD. 

EX. 
COMM-

ICICI BANK LTD. 
V/S RAVEEN 
KUMAR

EX. 
COMM-
360/2023

ICICI  BANK LTD. 
V/S KOMAL 
DUBEY

MANISH KUMAR 
DEWAN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

04.07.2023 ON LINE

05.07.2023 ON LINE

07.07.2023 ON LINE

GURJEET KAUR 07.07.2023 ON LINE

SANJAY KR. PAWAR 08.07.2023 ON LINE

SURENDER KR. SIWAL 08.07.2023 ON LINE

PRAMOD AGARWAL 10.07.2023 ON LINE

MUKESH KR. 10.07.2023 ON LINE

10.07.2023 ON LINE

JAI VARDHAN 15.07.2023 ON LINE

GAUGTAM DUTTA 17.07.2023 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

EX. 
COMM-
363/2023

M/S STALLION 
SECURITY V/S 
DELHI URBAN 
SHELTER 
IMPROVEMENT 
BOARD

CS COMM-
989/2023

M/S PRIME 
ENGINEERING 
CO.

NITYA ELECTRO 
CONTROLS PRIVATE 
LIMITED

OMP (I) 
COMM-
510/2023

TATA CAPITAL 
FINANCIAL 
SERVICES LTD. 
V/S UNITECH 
ASSOCIATES 

JOGINDER KUMAR 
SUKHIJA

OMP 
COMM-
122/2023

SANJAY KHARI 
V/S M/S TATA 
CAPITAL 
FINANCIAL 
SERVICES LTD. 

CS COMM-
997/2023

AMIT GUPTA V/S 
RISHI KUMAR 
GOEL

CS COMM-
998/2023

MS SOORAJMULL 
BAIJNATH 
INDUSTRIES PVT. 
LTD. V/S ANKIT 
JINDAL

CS COMM-
1000/2023

ADARSH MODI 
V/S VISHAL GABA

CS COMM-
1001/2023

ADARSH MODI 
V/S SURAJ 
VERMA

OMP(I)CO
MM-
513/2023

TATA CAPITAL 
FINANCIAL 
SERVICES V/S 
UNITECH 
ASSOCIATES 

JOGINDER KR. 
SUKHIJA

CS COMM-
1027/2023

SUBHASH CHAND 
KHANDELWAL 
V/S M/S JAGDISH 
KUMAR HARISH 
KUMAR 

CS COMM-
1034/2023

DESH PAL SINGH 
CORP. V/S 
BENGAL 
CHEMICALS & 
PHARMACEUTICA
LS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

ANJALI MEHRA 17.07.2023 ON LINE

18.07.2023 ON LINE

MOHIT SINGHAL 18.07.2023 ON LINE

ANKUR AGGARWAL 18.07.2023 ON LINE

RAJESH JANGRA 18.07.2023 ON LINE

SANDEEP GARG 19.07.2023 ON LINE

AMIT GOSWAMI 19.07.2023 ON LINE

NITIN GARG 19.07.2023 ON LINE

SURBHI TOMAR 19.07.2023 ON LINE

AKSHAY GUPTA 20.07.2023 ON LINE

VARUN GOSWAMI 21.07.2023 ON LINE

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

CS COMM-
1035/2023

BHARAT GUPTA 
V/S M/S ASHOKA 
TEXTILES. 

OMP 
COMM-
123/2023

SECURITY 
HITECH 
GRAPHICS 
PRIVATE LIMITED 
VS. LMI INDIA 
PVT. LTD. 

DINESH KUMAR 
MADESIYA

CS COMM-
1039/2023

RAJESH KUMAR 
GUPTA V/S 
MUNICIPAL 
CORPORATION OF 
DELHI 

CS COMM-
1040/2023

PUNJAB 
NATIONAL BANK 
V/S TAMANNA 
ENTERPRISES

EX. 
COMM-
394/2023

AXIS BANK LTD. 
V/S ITI DASGUPTA

CS COMM-
1053/2023

M/S SREE INDIA 
SURGICAL PVT. 
LTD. V/S M/S 
ORIENT CRAFT 
LTD. 

CS COMM-
1054/2023

PUNAM BANSAL 
V/S MAHINDER 
SINGH

OMP 
COMM-
127/2023

MCD V/S 
ENGINEERING 
DEVELOPMENTS 

OMP 
COMM-
128/2023

AAKASH TOMAR  
V/S HDFC BANK 

CS COMM-
1058/2023

M/S PRASHANT 
ZIPPERS V/S M/S 
PULKIT TRADER

CS COMM-
1067/2023

M/S DINESH 
SANITARY STORE 
V/S M/S ADIT 
CONSTRUCTIONS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

5 Central

VIDUR SIKKA 24.07.2023 ON LINE

AMIT KR. MAIHAN 25.07.2023 ON LINE

NIMISH CHIB 25.07.2023 ON LINE

RAJNISH RANJAN 28.07.2023 ON LINE

28.07.2023 ON LINE

S KARTHIK 28.07.2023 ON LINE

RAJNISH RANJAN 28.07.2023 ON LINE

DEEPAK GROVER 31.07.2023 ON LINE

6 Central AMRENDRA KUMAR 05.07.2023 NA

AMRENDRA KUMAR 05.07.2023 NA

SIDDHARTH BAMBHA 07.07.2023 NA

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

OMP(I) 
COMM-
525/2023

AAKASH 
EDUCTIONAL 
SERVICES 
LIMILTED V/S MS 
ARTI RANI

EX. 
COMM-
403/2023

ASHA RANI V/S 
CHOLAMANDALA
M MS GIC LTD. 
V/S 

OMP (I) 
COMM-
528/2023

SHAKTI LAMBA 
V/S MUNICIPAL 
CORPORATION OF 
DELHI

EX. 
COMM-
409/2023

OYO 
APARTMENTS LLP 
V/S RAUNAK 
INTERNATIONAL 

MISC DJ-
484/2023

AGGARWAL 
DRESS 
MATERIALS PVT. 
LTD. V/S M/S 
RASHISH 
DESIGNING 
STUDIO

NEELAM KUMARI 
MAKL

CS COMM-
1101/2023

M/S CENTURY 
PLY BOARDS 
INDIA LTD. V/S 
M/S SIKOTAR 
SALES 
CORPORATION 

EX COMM-
410/2023

OYO 
APARTMENTS LLP 
V/S JUVELLO 
HOMES PVT. LTD. 

OMP(COM
M)-
133/2023

SITE ANALYSURS 
V/S HDFC BANK 
LTD 

SH. SANJAY KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

EX. 
(COMM) 
364/2023

ICICI BANK LTD. 
VS HARSH LATA

Ex.(comm) 
365/2023

ICICI BANK LTD. 
VS NICE CAB 
SOLUTION

CONTEMP
T 
PETITION 
12/2023

M/S LABORATE 
PHARMACEUTICA
LS INDIA LTD. VS 
ROHAN 
AGGARWAL 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central

AMRENDRA KUMAR 10.07.2023 NA

7 Central NIL

8 Central MOHIT SINGHAL 11.07.2023 22.06.2023

LALIT KUMAR 20.07.2023 15.07.2023

19.07.2023 27.06.2023

28.07.2023 22.07.2023

9 Central FAROOQ AHMED(P), 11-07-2023 21.03.2023

11-07-2023 30.05.2023

MOHIT SINGHAL(P), 11-07-2023 05.07.25023

MOHIT SINGHAL(P), 11-07-2023 24.06.2023

ANKUR AGGARWAL(P),15-07-2023 13.07.2023

SH. SANJAY KUMAR 
AGGARWAL, 
DISTRICT 
JUDGE(COMMERCIAL
)-06, CENTRAL

EX. 
(COMM) 
376/2023

ICICI BANK LTD. 
VS RAHUL 
CHAUDHARY

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
08

1013/202
3

RAJESH KUMAR 
GUPTA VS. MCD 
& ANR.

1061/202
3

INDIAN BANK 
VS. SH. VIKAS 
SINGH RAJPUT 
& ORS.

1055/202
3

MAMTA RANI 
VS. RISHI 
KUMAR GOEL & 
ORS.

PARVEEN 
MAHESHWARI

1103/202
3

UMESH TYAGI 
VS. MCD & ANR.

DEEPANSHU 
KHARTI 

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/1
009/2023

AKSHIT ARORA Vs 
RAKESH AROORA

CS 
(COMM)/1
008/2023

ADARSH MODI Vs 
RAGINI GUPTA

Mukesh kumar(P),

CS 
(COMM)/1
006/2023

RAJESH KUMAR 
GUPTA 
PROPRIETOR OF 
M/S BALAJI AND 
ASSOCIATES Vs 
MUNICIPAL 
CORPORATION OF 
DELHITHROUGH 
ITS 
COMMISSIONER

CS 
(COMM)/1
007/2023

RAJESH KUMAR 
GUPTA 
PROPRIETOR OF 
M/S BALAJI AND 
ASSOCIATES Vs 
MUNICIPAL 
CORPORATION OF 
DELHITHROUGH 
ITS 
COMMISSIONER

CS 
(COMM)/1
031/2023

PUNJAB 
NATIONAL BANK 
Vs RAJEEV 
RAUSHAN PROP 
OF M/S R R 
CONTRACTORS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

9 Central

15-07-2023 19.07.2023

SUNIL KUMAR(P), 19-07-2023 13.07.2023

27-07-2023 24.07.2023

21-07-2023 19.07.2023

KAPIL MADAN(P), 31-07-2023 25.07.2023

10 West 01-07-2023 08-06-2023

11 West SACHIN BANSAL 08.07.2023 06.07.2023

SATISH KUMAR 08.07.2023 04.03.2023

NIDHI PANDEY 11.07.2023 02.02.2023

MANISH KUMAR 11.07.2023 05.04.2023

NIDHI PANDEY 12.07.2023 06.05.023

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

CS 
(COMM)/1
030/2023

SH SUDHIR 
KUMAR Vs M/S 
PINJAB AND 
SINDH BANK

Firozuddin(P),

CS 
(COMM)/1
050/2023

PARVEEN JAIN Vs 
VISHNU SONI

CS 
(COMM)/1
093/2023

ASHISH SINGHAL 
Vs ICICI BANK

Mordhwaj(P),

CS 
(COMM)/1
062/2023

DEX CARGO 
SERVICES PVT 
LTD THROUGH 
MANAGING 
DIRECTOR 
ARVIND THIRANI 
Vs M/S SPELL 
ORGANICS LTD

SUSHIL KUMAR 
SAHA(P),

CS 
(COMM)/1
107/2023

SHREE KRISHNA 
PAPER MILLS 
AND INDUSTRIES 
LIMITED Vs 
VARDHMAN 
PAPER IMPEX  
THROUGH ITS 
PROPRIETOR MR 
RUPAK JAIN

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/4
87/2023

STATE BANK OF 
INDIA Vs VINYAS 
SINGH

ADAITA KUMAR 
ROUT(P),

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS/COM
M/511/20
23

ARTI MS VS. 
ANKIT JAIN

CS/COM
M/512/20
23

ICICI BANK VS. 
SHARMA SAHNI

CS//COM
M/520/20
23

STATE BANK OF 
INDIA VS. 
SHIVAM

CS//COM
M/521/20
23

ICICI BANK VS. 
GURPREET 
SINGH CHAWLA

CS//COM
M/522/20
23

STATE BANK OF 
INDIA VS. 
HARPREET 
SINGH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

11 West

RAVISH GOEL 12.07.2023 05.05.2023

SANJAY KUMAR 12.07.2023 08.04.2023

20.07.2023 09.04.2023

DEV RISHI 24.07.2023 28.05.2023

JAGRITI JAIN 24.07.2023 19.04.2023

ADITYA MATHUR 28.07.2023 25.05.2023

MUKESH MOHAN 28.07.2023 26.07.2023

12 West NIL

13 PRASHANT KUMAR 03.07.2023 18.05.2023

ABHI MANYU GARG 03.07.2023 20.05.2023

ARCHANA LAKHOTIA 04.07.2023 03.06.2023

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS//COM
M/523/20
23

SHRI PRAHLAD 
RAI BANSAL VS. 
DEHRADUN 
AUTOMOBILES 
PVT. LTD.

CS//COM
M/524/20
23

ALUCOPANEL 
INDUSTRIES VS. 
SUNIL KUMAR

CS//COM
M/539/202
3

INTEGRAL 
INTERNATIONAL 
VS. N.A. 
CONTAINER 
TERMINAL

PRADEEP 
CHAUDHARY

CS//COM
M/542/20
23

M/S 
METROPOLIS 
ADVISORS PVT 
LTD VS. M/S 
KEW 
PRECISION 
PARTS PVT LTD

CS//COM
M/543/20
23

M/S BEE SAFE 
FARMING PVT. 
LTD. VS. 
RAKESH 
KUMAR 
SANDEEP JAIN

CS//COM
M/561/20
23

SUBODH 
CHACHRA VS. 
V2 PROMOERS 

CS//COM
M/562/20
23

ARVINDER 
KAUR VS. M/S 
GAURAV 
ENTERPRISES 

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/3
66/2023

ICICI BANK 
LIMITED Vs MS 
PRIYA 
ELECTRONICS 
THROUGH ITS 
PROPERITOR 
BIDHAN BISWAS

CS 
(COMM.)/3
65/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs CELGENE BIO

CS 
(COMM.)/3
68/2023

AVIVA LIFE 
INSURANCE 
COMPANY INDIA 
LIMITED Vs 
SHOUMITRO 
ROYE



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

13

SAHIL SHARMA 05.07.2023

06.07.2023

06.07.2023 01.06.2023

ARJUN SYAL 07.07.2023 24.04.2023

PRAVEEN SURI 10.07.2023 24.05.2023

ANIL KUMAR SAHU 12.07.2023 10.07.2023

MALLIKA PARMAR 14.07.2023 30.05.2023

DEEPAK 17.07.2023 08.05.2023

AJAY SHARMA 18.07.2023 12.06.2023

RAJESH JANGRA 18.07.2023 23.05.2023

UDIT MISHRA 19.07.2023 07.06.2023s

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/3
72/2023

VALVOLINE 
CUMMINS PVT 
LTD Vs GARGYA 
MOTORS PRIVATE 
LIMITED RAHUL 
DEV 
SHARMAPEMA 
CHOM KHRIMEY

26.07.2022 
and 
08.06.2023

CS 
(COMM.)/3
78/2023

SACHIN GUPTA Vs 
PNB HOUSING 
FINANCE LTD

AVINASH KUMAR 
TRIVEDI

30.05.2023, 
30.05.2023 
and 
31.05.2023

CS 
(COMM.)/3
80/2023

STATE BANK OF 
INDIA THROUGH 
ITS AUTHORISED 
REPRESENTATIVE 
Vs PULA 
OBULESUGARI 
RAJU

RAJESH KUMAR 
SHANDILYA

Counter 
Claim/26/2
023

KAMAKSHi  
ENTERPRISES Vs 
ROBBINS 
TUNNELING AND 
TRENCHLESS 
TECHNOLOGYIND
IA PVT LTD

CS 
(COMM.)/3
91/2023

M/S BEYOND 
TELE PVT. LTD. Vs 
M/ S MICROMAX 
IMFORMATICS 
LIMITED

CS 
(COMM.)/3
97/2023

HERO 
INVESTCORP PVT 
LTD Vs ASHOK 
KUMAR JOHN 
DOE

CS 
(COMM.)/4
01/2023

MSV 
INTERNATIONAL 
TECH PVT LTD Vs 
M/S NKG 
INFRASTRUCTUR
E LTD.

CS 
(COMM.)/4
04/2023

SHREE BALAJI 
COLOUR PRINTER 
THROUGHT ITS 
PROP. SANJAY 
SHARMA Vs MR 
RISHABH 
SAKLECHA

CS 
(COMM.)/4
10/2023

PUNJAB 
NATIONAL BANK 
Vs SH. DINESH 
KUMAR SEHGAL 
PROPRIETOR OF 
M/S SHUBHAM 
ENTERPRISES

CS 
(COMM.)/4
09/2023

AXIS BANK 
LIMITED Vs 
MISHRA AND 
ASSOCIATES AND 
ORS.

CS 
(COMM.)/4
12/2023

M/S NOUVEL 
FACILITIES PVT 
LTD Vs M/S 
WORTHY 
MAINTENANCE 
SERVICE PVT LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

13

SUDARSHAN BANSAL 19.07.2023 17.07.2023

SANJAY AGGARWAL 20.07.2023

ABHI MANYU GARG 28.07.2023 20.05.2023

14 AMAR GUPTA(P), 24-07-2023 22-07-2023

SUMEET LALL(P), 07-07-2023 05-07-2023

28-07-2023 27-07-2023

13-07-2023 12-07-2023

10-07-2023 05-07-2023

MAMATA PAL(P), 14-07-2023 12-07-2023

AJAY SHARMA(P), 18-07-2023 05-07-2023

VIDUR SIKKA(P), 20-07-2023 12-07-2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS 
(COMM.)/4
13/2023

KAMDHENU 
DREAMZ AND 
ANR Vs DINA 
IRON AND STEEL 
LIMITED

CS 
(COMM.)/4
17/2023

M/S BLUE 
HEAVEN 
COSMETICS PVT 
LTD Vs M/S SIDHI 
VINAYAK 
COTHROUGH ITS 
PROPRIETORMS 
KASHISH 
MADAAN

12.07.2023 
and 
19.07.2023

CS 
(COMM.)/4
32/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs KWALITY 
PRODUCTS AND 
ORS.

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

OMP (I) 
(COMM)/5
9/2023

HINDUSTAN 
UNILEVER 
LIMITED Vs
 ANIKET TRADING 
COMPANY

OMP (I) 
(COMM)/5
2/2023

WALIRAM 
TANEJA MINES 
PRIVATE
 LIMITED Vs 
NAND KUMAR 
TANEJA

OMP 
(COMM)/1
03/2023

DUET INDIA 
HOTELS JAIPUR 
PVT LTD Vs 
SANJAY RUSTAGI

APOORVA 
BHUMESH(P),

OMP 
(COMM)/9
2/2023

M/S OMNIPLAST 
PVT LTD Vs M/S 
HIL INDIA LTD

AVINASH KUMAR 
TRIVEDI(P),

CS 
(COMM)/3
95/2023

JAGDISH 
SHARMA Vs K K 
RADHAMOHAN

Rudra Vikram Singh(P),

CS 
(COMM)/4
00/2023

CANARA BANK Vs 
RAJESH KUMAR

CS 
(COMM)/4
05/2023

PUNJAB 
NATIONAL BANK 
THROUGH
 MR RAJESH 
KUMAR JINDAL
 Vs SMT SUNITA 
UPADHYAY 
PROPRIETOR OF 
MS/ SHREE 
SAIMAN 
DESIGNER PLACE

OMP (I) 
(COMM)/5
7/2023

ADITYA BIRLA 
FINANCE LTD Vs
 MS RAKSHANA 
SPINTEX AND 
ORS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

14

06-07-2023 05-07-2023

06-07-2023 05-07-2023

VISHESH WADHWA(P),18-07-2023 15-07-2023

SUMEET ANAND(P), 03-07-2023 01-07-2023

25-07-2023 20-07-2023

EKANT LUTHRA(P), 26-07-2023 20-07-2023

YASHVARDHAN(P), 31-07-2023 25-07-2023

RAHUL KHANNA(P), 10-07-2023 09-07-2023

SUNIL KUMAR(P), 10-07-2023 09-07-2023

BHABNA DAS(P), 04-07-2023 01-07-2023

ABHISHEK KUMAR(P), 10-07-2023 05-07-2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM)/3
77/2023

CHECKMATE 
SERVICES PVT 
LTD Vs 
KARVY 
DIGIKONNECT 
LTD

NIRAJ KUMAR 
MISHRA(P),

CS 
(COMM)/3
76/2023

SINGLA STEEL 
SYNDICATE Vs 
PECMA AIR 
SYSTEMS PVT LTD

RAMESH CHAND 
GUPTA(P),

CS 
(COMM)/4
06/2023

TARANG SAGGAR 
Vs TRINITY 
HOTELS
 AND RESORTS 
PRIVATE LIMITED

CS 
(COMM)/3
64/2023

BANK OF BARODA 
Vs GAURAV 
MAKKAR

CS 
(COMM)/4
25/2023

SANJAY GUPTA 
AND VINAY 
GUPTA Vs 
NIKHIL 
RAMCHAND 
HEMNANI AND 
ANR

Shravan Bansal(P),

CS 
(COMM)/4
27/2023

CANARA BANK Vs 
SATENDRA SINGH

OMP 
(COMM)/1
04/2023

NATIONAL SEEDS 
CORPORATION 
LTD 
Vs LORD 
PASHUPATI 
SEEDS PVT LTD

CS 
(COMM)/3
94/2023

CANARA BANK Vs 
HIMANSHU SETH

CS 
(COMM)/3
92/2023

CDI SECURITY 
INDIA PRIVATE 
LIMITED Vs 
MIST DIRECT 
SALES PRIVATE 
LIMITED

CS 
(COMM)/3
69/2023

VISSKAN 
AVIATION PVT 
LTD Vs AIRPORTS
 AUTHORITY OF 
INDIA AND ANR

CS 
(COMM)/3
93/2023

SKYWAYS AIR 
SERVICES PVT 
LTD Vs 
G-MASS 
LOGISTICS PVT 
LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

14

ARJUN SANJAY(P), 25-07-2023 20-07-2023

21-07-2023 20-07-2023

SHIVAM SHARMA(P), 22-07-2023 20-07-2023

ABHI MANYU GARG(P),05-07-2023 01-07-2023

ALOK TRIPATHI(P), 11-07-2023 09-07-2023

AKRITI ARYA(P), 20-07-2023 09-07-2023

DEEPAK AGARWAL(P), 25-07-2023 12-07-2023

DEV RAJ 19-07-2023 16-07-2023

SHIVAM SHARMA(P), 07-07-2023 01-07-2023

VIKAS CHHABRA(P), 27-07-2023 25-07-2023

AMAR GUPTA(P), 25-07-2023 20-07-2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM)/4
26/2023

SINGHAL PIPES 
PVT LTD Vs TDI 
INFRACON INDIA 
LTD

CS 
(COMM)/4
20/2023

KISAN 
IRRIGATIONS 
AND 
INFRASTRUCTUR
E LTD Vs
 TRISHUL 
TRADING 
COMPANY 
THROUGH 
PROPRIETOR 
BABLI

Shravan Bansal(P),

CS 
(COMM)/4
21/2023

NEWFANGLED 
LOGISTICS PVT 
LTD Vs 
ATAL BHUSHAN 
BHATT

CS 
(COMM)/3
71/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs SHRI POLYMER

OMP 
(COMM)/8
9/2023

BHARDWAJ 
BROTHERS Vs 
UNION OF INDIA

CS 
(COMM)/4
16/2023

LIVING MEDIA 
INDIA LIMITED Vs 
A H WHEELER 
AND COMPANY 
PVT LTD

OMP 
(COMM)/1
00/2023

INTERGRATED 
HIGH VALUE 
FRUITS STORE 
PVT LTD 
Vs
 KISSANDHAN 
AGRI FINANCIAL 
SERVICES PVT 
LTD ORS

CS 
(COMM)/4
11/2023

SANJEEV KUMAR 
GOEL Vs
 M/S MICROMAX 
INFORMATICS 
LTD

CS 
(COMM)/3
83/2023

CARGOMASTERS 
LOGISTICS PVT 
LTD Vs SANJEEV 
GARG

CS 
(COMM)/4
28/2023

ICICI BANK LTD 
Vs AMEEK SINGH 
SAWHNEY

CS 
(COMM)/4
24/2023

TAKENAKA INDIA 
PRIVATE LIMITED 
Vs
 MOA 
ENGINEERING 
PRIVATE LIMITED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

14

20-07-2023 19-07-2023

15 03-07-2023 05-06-2023

SANDEEP BAJAJ(P), 04-07-2023 05-07-2023

05-07-2023 25-05-2023

SAHIL SHARMA(P), 05-07-2023 26-07-2023

PRIYANKA GHOSH(P), 07-07-2023 06-07-2023

ROHIT JAIN(P), 08-07-2023 24-05-2023

ROHIT JAIN(P), 08-07-2023 24-05-2023

SNEH LATA(P), 08-07-2023 03-07-2023

08-07-2023 30-06-2023

MUKTI BODH(P), 11-07-2023 07-07-2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM)/4
15/2023

M/S KHEMCHAND 
HANDICRAFTS 
THROUGH ITS 
SOLE 
PROPRIETOR MR 
KHEMCHAND 
KHATRI
 Vs ARIAT 
INTERNATIONAL 
INC

AAYUSHMAAN 
GAUBA(P),

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/3
67/2023

TRUE LINK 
FINANCE LTD Vs 
KIRAN KUAMR 
AND ANR

rajat sarawat(P),

CS 
(COMM)/3
70/2023

IDEMITSU LUBE 
INDIA PRIVATE 
LTD Vs LEELA 
KRISHNA 
AUTOMOBILES 
PRIVATE LTD AND 
ORS

CS 
(COMM)/3
74/2023

AP SECURITAS 
PVT LTD Vs 
ANONDITA 
HEALTH CARE 
PVT LTD AND ORS

HARISH KUMAR 
GARG(P),

CS 
(COMM)/3
75/2023

VALVOLINE 
CUMMINS PVT 
LTD Vs AJAY 
KHATRI

CS 
(COMM)/3
84/2023

SENTINELS 
SECURITY PVT 
LTD Vs ARCHON 
ESTATES PVT LTD 
AND ORS

CS 
(COMM)/3
89/2023

KOTAK 
MAHINDRA BANK 
LIMITED Vs 
LALAN PRASAD 
SINGH AND ORS

CS 
(COMM)/3
90/2023

KOTAK 
MAHINDRA BANK 
LIMITED Vs WG 
CDR HARJIT 
SINGH KANG AND 
ORS

CS 
(COMM)/3
87/2023

TRUE LINK 
FINANCE LTD Vs 
RUKMA AND ORS

CS 
(COMM)/3
88/2023

CUSHMAN AND 
WAKEFIELD 
PROPERTY 
MANAGEMENT 
SERVICES INDIA 
PVT LTD Vs 
NOIDA CYBER 
PARK PRIVATE 
LIMITED

Ms. Taru Gupta,

OMP 
(COMM)/9
0/2023

M GULAB SINGH 
AND SONS PVT 
LTD Vs SOTC 
TRAVEL LTD



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

15

12-07-2023 17-11-2022

VAIBHAV YADAV(P), 12-07-2023 12-07-2023

SATISH RAI(P), 12-07-2023 10-07-2023

PRASHANT KUMAR(P), 14-07-2023 27-10-2021

14-07-2023 08-06-2023

SAVITA VERMA(P), 14-07-2023 11-07-2023

15-07-2023 11-07-2023

ABHI MANYU GARG(P),18-07-2023 30-06-2023

RAMAN SABHLOK(P), 18-07-2023 06-06-2023

19-07-2023 29-05-2023

PRAVEEN BHATIA(P), 20-07-2023 26-05-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/3
99/2023

BATRA HOSPITAL 
AND MEDICAL 
RESEARCH 
CENTRE Vs THE 
NEW INDIA 
ASSURANCE 
COMPANY LTD

BIPIN KUMAR 
DWAIVEDI(P),

CS 
(COMM)/3
98/2023

MW 
INFOSOLUTIONS 
PVT LTD Vs FAROS 
SIMULATION 
SYSTEM PVT LTD

OMP 
(COMM)/9
1/2023

DEVYANI 
INTERNATIONAL 
LTD Vs SHAMA 
KAPOOR

CS 
(COMM)/4
02/2023

ICICI BANK LTD 
Vs AJAY SHOKEEN

CS 
(COMM)/4
03/2023

MAHALAXMI 
LUMBERS PVT 
LTD Vs INTERIOR 
INDIA AND ANR

MD. SHAKEELUR 
RAHMAN(P),

OMP 
(COMM)/9
3/2023

DELHI METRO 
RAIL 
CORPORATION 
LTD Vs 
MANPREET 
SINGH AND CO

OMP 
(COMM)/9
4/2023

HERITAGE 
AVIATION 
PRIVATE LIMITED 
Vs PREMAIR   A 
UNIT OF AFIMAC 
ASSOCIATES 
PRIVATE LTD

Sudhanshu Kaushesh(P),

CS 
(COMM)/4
08/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs VERTEX 
GREEN 
POLYPIPES AND 
ORS

CS 
(COMM)/4
07/2023

ANKIT 
MANAKTALA Vs 
DILSHAD KHAN

CS 
(COMM)/4
14/2023

MANLIFT INDIA 
PRIVATE LIMITED 
Vs TECHNOCLEAN 
(I) PVT LTD

Raunak Parekh(P),

CS 
(COMM)/4
18/2023

STERLING 
GENERATORS PVT 
LTD Vs BHARAT 
SANCHAR NIGAM 
LIMITED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

15

21-07-2023 13-07-2023

22-07-2023 19-07-2023

22-07-2023 11-07-2023

24-07-2023 11-07-2023

26-07-2023 19-07-2023

ABHI MANYU GARG(P),28-07-2023 20-05-2023

28-07-2023 01-06-2023

28-07-2023 08-03-2023

31-07-2023 13-07-2023

16 SOUTH NIL

17 SOUTH RAJAT GAUR 27.07.2023 21.07.2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/4
19/2023

TKC PARTNERS 
LLP Vs TKC 
ACADEMY LLP

AMIT SINGH 
CHAUHAN(P),

OMP 
(COMM)/9
9/2023

UNION OF INDIA 
Vs DBHARDWAJ 
AND COMPANY

Umashankar Vats(P),

OMP 
(COMM)/9
8/2023

PRAKRUTI 
PRODUCTS PVT 
LTD Vs DOLPHIN 
INTERNATIONAL 
PVT LTD

Vaibhav Sabharwal(P),

CS 
(COMM)/4
23/2023

CANARA BANK Vs 
DEEPAK KUMAR 
BISWAS AND ANR

Krishan Kumar(P),

OMP 
(COMM)/1
02/2023

DHANI LOANS 
AND SERVICES 
LTD Vs PANSARI 
DEVELOPERS 
LIMITED AND 
ORS

Gorang Goyal(P),

CS 
(COMM)/4
29/2023

PRAYAG 
POLYTECH 
PRIVATE LIMITED 
Vs RV PACKAGING

CS 
(COMM)/4
31/2023

DR OETKAR 
INDIA PVT LTD Vs 
QUICK2SHELF 
FOOD SOLUTIONS 
PVT LTD

DEEP KISHORE 
DASS(P),

CS 
(COMM)/4
30/2023

SUSHMA SINGH 
Vs RIYA IMPEX

Vinod Kumar(P),

CS 
(COMM)/4
33/2023

GOZING 
TECHNOLOGY 
PVT LTD Vs 
RIPPLE 
INTEGRATED 
MARKETING 
SOLUTIONS

RAJESH KUMAR 
PATOHA(P),

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

SH. ANIL KUMAR 
SISODIA, DISTRICT 
JUDGE(COMMERCIAL 
COURT)-02

CS 
(COMM) 
445/2023

PUNJAB 
NATIONAL BANK 
VS MUNESH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

18 SH. SANDEEP YADAV South NIL

19 South NIL

20 NIL

21 25-07-2023

20-07-2023 19-07-2023

20-07-2023 19-07-2023

20-07-2023 19-07-2023

TARUN VERMA(P), 04-07-2023 03-07-2023

PRASHANT KUMAR(P), 06-07-2023 05-07-2023

KRISHAN KUMAR(P), 19-07-2023 18-07-2023

26-07-2023 25-07-2023

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/7
30/2023

DR RAJ KUMAR 
NARANG PROP 
UNIPATH 
DIAGNOSTICS Vs 
DEEP CHAND 
ONCOLONGY 
SERVICES PVT 
LTD

VIJAI LAKSHMI 
JAIN(P),

CS 
(COMM)/6
99/2023

TIKKI FOOD 
PRIVATE LIMITED 
Vs 1 M/S SAATH 
ENTERPRISES

Bindra Rana(P),

CS 
(COMM)/7
03/2023

LACOSTE SA Vs 
DEN SNEAKERS

SHRAVAN KUMAR 
BANSAL(P),

CS 
(COMM)/7
04/2023

M/S VANS INC 
USA Vs TASHI 
GHANGKAR 
COLLECTION

SHRAVAN KUMAR 
BANSAL(P),

CS 
(COMM)/6
15/2023

MOGLI LABS 
INDIA PVT LTD Vs 
SAXENA MARINE 
TECH PVT LTD

CS 
(COMM)/6
28/2023

ICICI BANK LTD 
Vs SHASHI 
BHUSHAN 
KUMAR

CS 
(COMM)/6
84/2023

CANARA BANK Vs 
SHAMSHER 
SINGH RANA

CS 
(COMM)/7
18/2023

M/S ONEXTEL 
MEDIA PRIVATE 
LIMITED Vs M/S 
INOTRI MEDIA 
TECH SOLUTION 
PRIVATE LIMITED

Brijesh Singh(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

21

HIMANSHU GARG(P), 19-07-2023 18-07-2023

20-07-2023 19-07-2023

17-07-2023 16-07-2023

UZAIR ELAHI(P), 26-07-2023 25-07-2023

ABHISHEK SETHI(P), 22-07-2023 21-07-2023

18-07-2023 17-07-2023

18-07-2023 17-07-2023

26-07-2023 25-07-2023

26-07-2023 25-07-2023

RAJESH KUMAR(P), 26-07-2023 25-07-2023

SH. T.S. RAJPUT 04-07-2023 03-07-2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/6
85/2023

BHUSHAN 
DEALMARK 
PRIVATE LIMITED 
Vs MR PARITOSH 
MANOCHA

CS 
(COMM)/7
02/2023

BANK OF INDIA Vs 
M/S V V FISH 
MERCHANT

Amrendra Nath 
Shukla(P),

CS 
(COMM)/6
64/2023

STATE BANK OF 
INDIA Vs SIDDH 
NATH

DHARMENDRA 
SINGH(P),

CS 
(COMM)/7
17/2023

PUNJAB 
NATIONAL BANK 
Vs MANJESH 
KUMAR

CS 
(COMM)/6
95/2023

VIKEL BUSINESS 
CORPORATION Vs 
AARYA SALES 
CORPORATION 
PVT LTD

CS 
(COMM)/6
79/2023

STATE BANK OF 
INDIA Vs MR 
NANDKISHOR

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/6
80/2023

STATE BANK OF 
INDIA Vs RAM 
NIWAS

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/7
14/2023

COMPUTER 
INFOTECH INDIA 
PVT LTD Vs 
VAISHNAVI 
TRADE 
EMPORIUM

CHANDRA SHEKHAR 
YADAV(P),

CS 
(COMM)/7
16/2023

COMPUTER 
INFOTECH INDIA 
PVT LTD Vs IT 
SOLUTION

CHANDRA SHEKHAR 
YADAV(P),

CS 
(COMM)/7
13/2023

TRIMASTER PVT 
LTD THROUGH 
ARCHANA 
SHARMA Vs MR 
ALOK MUNDHRA

CS/COMM
/617/2023

RAM BABU SHAH 
VS. M/S ASHISH 
ENTERPRISES 



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

22 TARA CHAND(P), 01-07-2023 02-06-2023

04-07-2023 07-06-2023

04-07-2023 07-06-2023

PRIYANKA GHOSH(P), 04-07-2023

PRIYANKA GHOSH(P), 04-07-2023

05-07-2023 08-06-2023

GIRDHARI SINGH(P), 05-07-2023 28-06-2023

06-07-2023

06-07-2023 30-05-2023

06-07-2023 24-06-2023

13-07-2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/5
95/2023

SHRI RAM BABU 
SHAH Vs M/S 
ASHISH 
ENTERPRISES

CS 
(COMM)/6
09/2023

STATE BANK OF 
INDIA Vs 
JITENDER 
KUMAR

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/6
10/2023

STATE BANK OF 
INDIA Vs SH 
RISHIPAL SINGH

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/6
12/2023

SENTINELS 
SECURITY PVT 
LTD Vs SCJ 
WORLD ACADEMY

CS 
(COMM)/6
13/2023

SENTINELS 
SECURITY PVT 
LTD Vs M/S 
NIMBUS MOTORS 
PVT LTD AND ORS

CS 
(COMM)/6
22/2023

SUDHIR POWER 
LTD Vs M/S 
EDIFICE 
SOLUTIONS PVT 
LTD

MANISH KUMAR 
DEWAN(P),

CS 
(COMM)/6
23/2023

HEINRICH 
CORPORATION 
INDIA PVT LTD Vs 
MODERN STAGE 
SERVICE

CS 
(COMM)/6
24/2023

M/S EKTA 
ENTERPRISES Vs 
M/S 
MILLENNIUM 
AUTOMATION 
PRIVATE LIMITED

Sumit Sharma(P),

CS 
(COMM)/6
25/2023

M/S SHAKA 
ELECTRICAL 
INDIA Vs VARUN 
GUPTA AND CO

Kamal Kishor Sagar(P),

CS 
(COMM)/6
26/2023

KISAN 
IRRIGATIONS 
AND 
INFRASTRUCTUR
E LTD Vs 
KRISHNA KUMAR 
MITTAL 
PROPRIETOR OF 
KRISHNA IRON 
STORE

SHRAVAN KUMAR 
BANSAL(P),

CS 
(COMM)/6
52/2023

M/S RECAZ 
CHEMICALS 
INDIA PVT LTD Vs 
M/S JD 
CHEMICLAS PLUS

Nand Kishore 
Sharma(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

22

13-07-2023 30-10-2021

14-07-2023 04-07-2023

14-07-2023 07-07-2023

RAJAT ASIA 14-07-2023 20-02-2023

SOAYIB QURESHI(P), 18-07-2023 13-07-2023

SOAYIB QURESHI(P), 18-07-2023 13-07-2023

HIMANSHU GARG(P), 18-07-2023 05-06-2023

18-07-2023 15-07-2023

18-07-2023 13-07-2023

18-07-2023 04-07-2023

M ABHIJNAN(P), 20-07-2023 15-07-2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/6
53/2023

ICICI BANK LTD 
Vs PREM 
NARAYAN

MANISH KUMAR 
DEWAN(P),

CS 
(COMM)/6
54/2023

STATE BANK OF 
INDIA Vs SHIBA 
RAM DAS

DHARMENDRA 
SINGH(P),

CS 
(COMM)/6
56/2023

ANGLIAN 
FINVEST PVT LTD 
Vs ELECTREV 
MOBILITY PVT 
LTD

Rajat Asija(P),

CS 
(COMM)/6
57/2023

ROSY AGRAWAL 
AND ANR Vs M/S 
KANGAROO 
ADVISORS AND 
ORS

CS 
(COMM)/6
66/2023

THE JAMMU AND 
KASHMIR BANK 
LTD Vs NISHAR 
AHMED RATHORE

CS 
(COMM)/6
67/2023

JAMMU AND 
KASHMIR BANK 
LTD Vs ASHIQ 
HUSSAIN 
MUGLOO

CS 
(COMM)/6
70/2023

BLUEVIEW 
PROPERTIES 
PRIVATE LIMITED 
Vs MR PARITOSH 
MANOCHA

CS 
(COMM)/6
71/2023

M/S SAMARA 
INDIA PRIVATE 
LIMITED Vs M/S 
ANAND AUTO 
INTERNATIONAL

Brijesh Singh(P),

CS 
(COMM)/6
73/2023

STATE BANK OF 
INDIA Vs SUSHMA

DHARMENDRA 
SINGH(P),

CS 
(COMM)/6
76/2023

STATE BANK OF 
INDIA Vs RAJESH 
MURMU

DHARMENDRA 
SINGH(P),

CS 
(COMM)/6
87/2023

MAHIPAL SAINI 
Vs CULVER MAX 
ENTERTAINMENT 
 PRIVATE 
LIMITED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

22

20-07-2023 05-07-2023

SADDAM HUSSAIN(P), 22-07-2023 18-07-2023

HIMANSHU GARG(P), 25-07-2023 27-03-2023

RAJESH KUMAR(P), 26-07-2023 21-07-2023

DEEPAK KAKRAN(P), 27-07-2023 16-11-2022

23 TARA CHAND(P), 01/07/23 06/01/23

03/07/23 06/07/23

PRASHANT KUMAR(P), 03/07/23 07/20/21

PRASHANT KUMAR(P), 03/07/23 06/15/23

YOGI SHARMA(P) 03/07/23 06/09/23

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/6
88/2023

COMPUTER 
INFOTECH INDIA 
PVT LTD Vs 
NETSYS 
TECHNOLOGIES

CHANDRA SHEKHAR 
YADAV(P),

CS 
(COMM)/6
96/2023

AMGR TUBE PVT 
LTD Vs ACE 
INFRACITY 
DEVELOPERS PVT 
LTD

CS 
(COMM)/7
11/2023

BHUSHAN 
DEALMARK 
PRIVATE LIMITED 
Vs SVM 
BUILDTECH 
PRIVATE LIMITED

CS 
(COMM)/7
23/2023

M/S TRIMASTER 
PVT LTD Vs M/S 
AANYA TRADING

CS 
(COMM)/7
27/2023

UNITED SPIRITS 
LIMITED Vs M/S 
DOVE REALTORS 
PVT LTD

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/5
96/2023

SHRI RAM BABU 
SHAH Vs M/S AVA 
ENTERPRISES

CS 
(COMM)/6
01/2023

STATE BANK OF 
INDIA Vs MRS 
SUNITA

AMIT KUMAR 
SINGH(P),

CS 
(COMM)/6
02/2023

ICICI BANK LTD 
Vs SURESH 
CHAND JATAV

CS 
(COMM)/6
03/2023

ICICI BANK LTD 
Vs HARSH TIWARI

CS 
(COMM)/6
29/2023

RAKBRO 
INDUSTRIAL 
CORPORATION 
(COUNTER 
CLAIM) Vs SWAMI 
TRADERS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

23

04/07/23 06/07/23

GAURAV(P), 04/07/23 06/06/23

04/07/23 06/20/23

04/07/23 06/08/23

04/07/23 06/08/23

PANKAJ VIVEK(P), 04/07/23 05/24/23

04/07/23 10/21/22

SRI & ASSOCIATES 04/07/23 05/17/23

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/6
19/2023

STATE BANK OF 
INDIA Vs M/S RKA 
INDUSTRIES 
THROUGH ITS 
PROPERIETOR 
MR PUNEET 
KHURANA

RANJAY KUMAR 
SINHA(P),

CS 
(COMM)/6
17/2023

STATE BANK OF 
INDIA Vs 
RAMANJEET LALI 
@ RAMANJEET 
LALI DECEASED 
THROUGH LRS

CS 
(COMM)/6
18/2023

PUNJAB 
NATIONAL BANK 
Vs NANDLAL

Sheepali Patial(P),

EXECUTIO
N 
(COMM)/3
54/2023

HDFC BANK LTD 
Vs IRSHAD 
AHMAD

RAJEEV KUMAR 
RANJAN(P),

EXECUTIO
N 
(COMM)/3
55/2023

HDFC BANK LTD 
Vs NITIN PASSI

RAJEEV KUMAR 
RANJAN(P),

CS 
(COMM)/6
16/2023

M/S GLOBUS 
TRANSITOS 
PRIVATE 
LIMITEDTHROUG
H ITS 
AUTHORISED 
REPRESENTATIVE
MR SHARAD 
CHANDRA JHA Vs 
M/S CMR 
ALUMINIOUM 
PVT LTD  
THROUGH ITS 
MANAGING 
DIRECTOR

EXECUTIO
N 
(COMM)/3
53/2023

HDFC BANK LTD 
Vs SHAHID 
HUSSAIN

LPJ & PARTNERS LLP 
THROUGH Mr. Karan 
Sinha

MISc 
DJ/1225/2
023

BMK HOTELS AND 
RESORTS PVT 
LTD. Vs ASHOK 
KUMAR JAIN



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

23

RAJESH JANGRA 04/07/23 05/28/23

SUDEESH KUMAR(P), 07/07/23 06/28/23

UZMA ASHRAF(P), 07/07/23 07/04/23

BHAGWAN JHA(P), 10/07/23 06/09/23

ABHISHEK NAIK(P), 12/07/23 08.05.2023

AZKA AHMED(P), 13/07/23 06/09/23

NISHANT DATTA(P), 13/07/23 06/02/23

14-07-2023 04.07.2023

17-07-2023 14.03.2018

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

EXECUTIO
N 
(COMM)/3
57/2023

KOTAK 
MAHINDRA 
PRIME LTD. Vs 
VIKAS

CS 
(COMM)/6
32/2023

BANK OF INDIA Vs 
AJAY ARORA

CS 
(COMM)/6
33/2023

THE JAMMU AND 
KASHMIR BANK 
LTD Vs IRSHAD 
AHMED SHAH

OMP 
(COMM)/6
7/2023

SANJEEV KUMAR 
MISHRA Vs 
SHRIRAM 
TRANSPORT 
FINANCE LTD

EXECUTIO
N 
(COMM)/3
70/2023

ALANKAR SALES 
CORPORATION Vs 
VALEDA HERBAL 
PVT LTD

CS 
(COMM)/6
51/2023

KAENAT GLASS 
AGENCIES Vs 
SIMPLEX 
INFFASTRUCTUR
E LTD

EXECUTIO
N 
(COMM)/3
73/2023

LAVA 
INTERNATIONAL 
Vs M/S TALENT 
UNLIMITED 
ONLINE 
SERVICES PVT 
LTD

CS 
(COMM)/6
55/2023

STATE BANK OF 
INDIA Vs RAKESH 
KUMAR

DHARMENDRA 
SINGH(P),

Misc 
DJ/1289/2
023

RAVI KUMAR 
(SOLE PROP M/S 
UNIQUE 
HOSPITALITY) Vs 
OFFICEPULSE 
TECHNOLOGY 
PVT LTD AND ANR

NEERAJ KUMAR 
JHA(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

23

R. SWATI(P), 17-07-2023 20.11.2019

UZAIR ELAHI(P), 17-07-2023 06/06/23

18-07-2023 15.07.2023

RAJNISH RANJAN(P), 19-07-2023

VARUN BAJAJ(P), 20-07-2023 12/13/22

20-07-2023 07/05/23

20-07-2023 07/05/23

20-07-2023 07/05/23

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

Misc 
DJ/1288/2
023

M/S GLT 
ENTERPRISES Vs 
M/S HSK INFRA 
PRIVATE LIMITED

CS 
(COMM)/6
63/2023

PUNJAB 
NATIONAL BANK 
Vs ANGMEIN 
KAFSHI 
(DECEASES 
THROUGH LEGAL 
HEIR)

CS 
(COMM)/6
78/2023

M/S SAMARA 
INDIA PRIVATE 
LIMITED Vs M/S 
KK AUTOPARTS

Brijesh Singh(P),

CS 
(COMM)/6
86/2023

DESIGN 
SQUAREFEET Vs 
MAHARASHTRA 
SEAMLESS LTD

TIME 
SOUGHT TO 
FILE COURT 
FEE

EXECUTIO
N 
(COMM)/3
85/2023

INBREW 
BEVERAGES 
PRIVATE LIMITED 
Vs DEEP MOHAN 
SINGH ARNEJA

CS 
(COMM)/6
91/2023

COMPUTER 
INFOTECH INDIA 
PVT LTD Vs 
FIICAN 
TECHNOLOGY 
PRIVATE LIMITED

CHANDRA SHEKHAR 
YADAV(P),

CS 
(COMM)/6
90/2023

COMPUTER 
INFOTECH INDIA 
PVT LTD Vs 
SUPERTECH 
COMPUTERS

CHANDRA SHEKHAR 
YADAV(P),

CS 
(COMM)/6
89/2023

COMPUTER 
INFOTECH INDIA 
PVT LTD Vs RIGHT 
TRACK 
INFORMATION 
TECHNOLOGIES 
PRIVATE LIMITED

CHANDRA SHEKHAR 
YADAV(P),



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

23

22-07-2023 07/17/23

HEMANT GUPTA(P), 26-07-2023 25.11.2022

RAJESH KUMAR(P), 26-07-2023 21.07.2023

24 PALLAVI(P), 03-07-2023 30-06-2023

PANKAJ VIVEK(P), 04-07-2023 24-05-2023

USMAN G. KHAN 04-07-2023 13-06-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/6
94/2023

PROFFER IT 
CONSULTANCY 
PVT LIMITED Vs 
FRIENDS 
COMPUTERS AND 
PERIPHERALS

MANEESH 
GUMBER(P),

EXECUTIO
N 
(COMM)/3
98/2023

DABUR INDIA LTD 
THROUGH ITS AR 
SH MUDIT 
RAIZADA Vs 
VISHAL 
CHAUDHARY 
PROPREITOR OF 
MS OUTDOOR 
SOLUTIONS

CS 
(COMM)/7
25/2023

TRIMASTER PVT 
LTD THROUGH 
MS ARCHANA 
SHARMA Vs MR 
TAMAL BEJ

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/5
97/2023

M/S DSS 
IMAGETECH 
PRIVATE LIMITED 
Vs M/S 
THERANOSIS LIFE 
SCIENCES PVT 
LTD AND ORS

CS 
(COMM)/6
04/2023

M/S GLOBUS 
TRANSITOS 
PRIVATE LIMITED 
THROUGH ITS 
AUTHORISED 
REPRESENTATIVE 
MR SHARAD 
CHANDRA JHA Vs 
M/S CMR 
TOYOTSU 
ALUMINIUM 
INDIA PVT LTD 
THROUGH ITS 
MANAGING 
DIRECTOR

CS 
(COMM)/6
05/2023

NAUSHINA 
JABBAR Vs 
MODEX 
INTERNATIONAL 
SECURITIES 
LIMITED AND 
ORS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

24

04-07-2023 10-05-2023

RISHI SOOD(P), 05-07-2023 14-06-2023

GIRDHARI SINGH(P), 05-07-2023 28-06-2023

RAJESH JANGRA(P), 10-07-2023 23-05-2023

DHARAM DEV(P), 12-07-2023 26-06-2023

S.U.MIRZA(P), 12-07-2023 15-11-2021

ANUBHAV TYAGI(P), 13-07-2023 03-07-2023

ARJUN SANJAY(P), 13-07-2023 03-09-2020

SUMAN GUPTA(P), 17-07-2023 19-06-2023

18-07-2023 10-07-2023

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/6
06/2023

ENTERO 
HEALTHCARE 
SOLUTIONS 
PRIVATE LIMITED 
Vs CONTINENTAL 
CARGO CARE PVT 
LTD  AND ARS

Rohit Kumar(P),

CS 
(COMM)/6
20/2023

VEENA JAWA AND 
ORS Vs M/S 
BANSAL 
DIGIWORLD

CS 
(COMM)/6
21/2023

HEINRICH 
CORPORATION 
INDIA PVT LTD Vs 
SANIYA 
MUSHARRAT 
SAJID KHAN AND 
ANR

CS 
(COMM)/6
38/2023

AXIS BANK LTD Vs 
MM TRADERS

CS 
(COMM)/6
43/2023

HDFC BANK LTD 
Vs MR MOHIT 
MEHTA

CS 
(COMM)/6
44/2023

DR S ALI Vs M/S 
PRIME GROUP 
AND PRIME 
TRAVELS 
PARTNERSHIP 
FIRM AND ORS

CS 
(COMM)/6
47/2023

M/S AESPIRE 
FORMULATIONS 
PVT LTD Vs M/S 
NAVNEET 
ENTERPRISES

CS 
(COMM)/6
48/2023
[XXVII]

M/S COMPETENT 
FINLEASE PVT 
LTD Vs MANOJ 
KUMAR

CS 
(COMM)/6
61/2023

INDRA PARKASH 
PATHAK Vs 
WAPCOS AND 
NPCC LIMITED 
AND ANR

CS 
(COMM)/6
65/2023

RAVINDER SINGH 
Vs OPTIMA MART 
OPC PVT LTD AND 
ORS

Shashank Agrawal(P),



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

24

SANJAY BANSAL(P), 19-07-2023 16-06-2023

ATUL KUMAR(P), 19-07-2023 17-07-2023

PUNEET BAJAJ(P), 25-07-2023 21-07-2023

ANKIT VASHIST(P), 25-07-2023 21-07-2023

25-07-2023 18-07-2023

RAJESH KUMAR(P), 26-07-2023 21-07-2023

SUMAN GUPTA(P), 26-07-2023 17-07-2023

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/6
81/2023

RENAISSANCE 
AQUA PVT LTD 
THROUGH SHRI 
PUNISH KHANNA 
DIRECTOR Vs 
NATIONAL 
BUILDING 
CONSTRUCTION 
COMPANY

CS 
(COMM)/6
82/2023

OPPLE LIGHTING 
INDIA PVT LTD Vs 
MR VRAJESH 
NIRANJANBHAI 
SHAH 
PROPRIETOR OF 
SHAH 
ELECTRICALS

CS 
(COMM)/7
05/2023

LENSKART 
SOLUTIONS PVT 
LTD AND ANR Vs 
MR SAURAV DEB

CS 
(COMM)/7
06/2023
[XXXVII ]

M/S 
BRITOMATICS 
INDIA PVT LTD Vs 
VINTAGE HOME 
FASHIONS

CS 
(COMM)/7
07/2023

MAHALAXMI 
OVERSEAS 
THROUGH ITS 
PROPRIETOR 
DEEPAK PURI Vs 
M/S A C IMPEX 
INC THROUGH 
ITS PARTNER 
AMAN CHHABRA

Yogender kumar(P),

CS 
(COMM)/7
21/2023

M/S TRIMASTER 
PVT LTD 
THROUGH MS 
ARCHANA 
SHARMA Vs M/S 
PAVAN AGENCIES 
THROUGH ITS 
PARTNERS MR 
PRAVEEN KUMAR 
GAUR AND MS 
MUNI KRISHNA

CS 
(COMM)/7
22/2023

INDRA PRAKSH 
PATHAK Vs 
WAPCOS AND 
NPCC LIMITED



Court District Case No. Advocate
No.
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

24

GAURAV BEHL 28-07-2023 26-07-2023

SAHARSH JAUHARI 31-07-2023 18-07-2023

03-07-2023 01-11-2022

03-07-2023 17-05-2023

04-07-2023 16-05-2023

06-07-2023 30-06-2023

SUNITA SINGH(P), 12-07-2023 26-06-2023

13-07-2023 14-11-2022

KIRTY AGARWAL(P), 20-07-2023 14-07-2023

26-07-2023 16-06-2023

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/7
28/2023

MULTIGRAPHICS 
Vs MERITTRAC 
SERVICES PVT. 
LTD.

CS 
(COMM)/7
32/2023

SWAPAN KUMAR 
MAJUMDAR AND 
ANR. Vs M/S 
ADEPT 
DEVELOPERS 
PVT. LTD. AND 
ORS.

EXECUTIO
N 
(COMM)/3
46/2023

CHOLAMANDALA
M INVESTMENT 
AND FINANCE 
COMPANY LTD Vs 
NADEEM KHAN

DEEPANKUR 
SONDHI(P),

EXECUTIO
N 
(COMM)/3
47/2023

CHOLAMANDALA
M INVESTMENT 
AND FINANCE 
COMPANY LTD Vs 
ANAND PATHAK

DEEPANKUR 
SONDHI(P),

EXECUTIO
N 
(COMM)/3
48/2023

HDFC BANK 
LIMITED Vs 
SATENDRA 
KUMAR SHUKLA

MANISH SHANKER 
VERMA(P),

EXECUTIO
N 
(COMM)/3
58/2023

RAJESH BAJAJ Vs 
FRANCHISE 
INDIA BRANDS 
LIMITED AND 
ORS

Rhea Luthra(P),

EXECUTIO
N 
(COMM)/3
69/2023

AXIS BANK LTD Vs 
BIJENDRA SINGH

EXECUTIO
N 
(COMM)/3
71/2023

M/S KOTAK 
MAHINDRA BANK 
LTD Vs NARINDER 
ELECTRICALS 
AND CONTROLE

DIVYANSHU 
MISHRA(P),

EXECUTIO
N 
(COMM)/3
83/2023

SBI CARDS AND 
PAYMENT 
SERVICE LTD Vs 
TEJPAL SINGH

EXECUTIO
N 
(COMM)/3
97/2023

FINTREE 
FINANCE PVT 
LIMITED Vs 
ALAKNANDA 
TRADERS

AMIT KUMAR 
SINHA(P),



Court District Case No. Advocate
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Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

24

03-07-2023 28-03-2022

VIPUL LAMBA(P), 13-07-2023 22-05-2023

25 MS. NIRA BHATIA CHAMAN CHAUDHARY03-07-2023 07-06-2023

TARUN VARMA 03-07-2023 01-07-2023

DEEPAK KAUSHIK 06-07-2023 01-07-2023

ATUL KUMAR 07-07-2023 05-07-2023

RIT ARORA 07-07-2023 05-07-2023

SATVINDER SINGH 10-07-2023 01-07-2023

CHETNA K BHALLA 10-07-2023 05-07-2023

V. K. GOEL 10-07-2023 05-07-2023

10-07-2023 05-07-2023

SH. BHUPESH KUMAR SOUTH-
EAST

Misc 
DJ/1204/2
023

KOTAK 
MAHINDRA 
PRIME LTD Vs 
ANAND MISHRA 
AND ORS

Hitesh Sethi(P),

Misc 
DJ/1261/2
023

UNBOXED 
INNOVATING 
EXPERIENCES 
PVT LTD Vs HUES 
LIFESTYLE 
(INDIA) PVT LTD

CS 
(COMM)/5
99/2023

MOGLI LABS 
INDIA PVT LTD. Vs 
GENERIC 
ENGINEERING 
CONSTRUCTION 
AND 
PROJECTSLTD

CS 
(COMM)/6
00/2023

MOGLI LABS 
INDIA PVT LTD. Vs 
AYUSH PROCON 
PVT LTD

CS 
(COMM)/6
27/2023

ICICI BANK LTD. 
Vs HAMEER 
SINGH SHAKYA

CS 
(COMM)/6
30/2023

OPPLE LIGHTING 
INDIA PVT LTD Vs 
MR MANOJ 
AGARWAL, 
PROPRIETOR OF 
M/S S. K. 
ENTERPRISES

CS 
(COMM)/6
31/2023

PRISM JOHNSON 
LIMITED Vs 
BROAD HOMES 
PRIVATE LIMITED

CS 
(COMM)/6
34/2023

THE SWEET 
DREAM 
FURNITURE Vs 
HSK INFRA PVT 
LTD

CS 
(COMM)/6
35/2023

ICICI BANK LTD. 
Vs DEEPTI 
ADLAKHA

CS 
(COMM)/6
36/2023

M/S AKG STEEL 
INDUSTRIES 
THROUGH 
PARTNER 
KAILASH GARG Vs 
M/S GOMS 
ELECTRICALS PVT 
LTD THROUGH 
ITS DIR GOMS 
SIVAKAMIRANI, 
ESAKKIA 
PILLAGOMS, 
SRIPRIYANKA 
GOMS

CS 
(COMM)/6
37/2023

BIMLA RANI 
JulyJA Vs NATHUS 
SWEETS PVT LTD

SANJAY AGGARWAL & 
SIDDHARATH 
AGGARWAL



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

25 MS. NIRA BHATIA

PRAMOD AGGARWAL 10-07-2023 07-07-2023

PANKAJ BHAGAT 10-07-2023 08-07-2023

10-07-2023 03-07-2023

VARUN R CHANDIOK 11-07-2023 10-07-2023

GAURAV PURI 15-07-2023 14-07-2023

DHARMANDER SINGH 17-07-2023 13-07-2023

AMIT KUMAR SINGH 18-07-2023 17-07-2023

RAJENDER YADAV 18-07-2023 17-07-2023

SUMAN GUPTA 18-07-2023 15-07-2023

DHARMANDER SINGH 18-07-2023 17-07-2023

DEEPAK GAUTAM 18-07-2023 11-07-2023

SOUTH-
EAST

CS 
(COMM)/6
39/2023

HARSHVARDHAN 
CHUGH Vs 
PERFECT READY 
MIX SOLUTIONS

CS 
(COMM)/6
40/2023

BAJAJ 
PROCESSPACK 
LIMITED Vs NAGA 
SPICE  AND 
HERBS

CS 
(COMM)/6
41/2023

SHARAD 
INSULATIONS 
AND INTERIORS 
PRIVATE LIMITED 
Vs MASSIVE 
RESTAURANTS 
PRIVATE LIMITED

ISFAHANI  & 
ASSOCIATES

CS 
(COMM)/6
42/2023

STATE BANK OF 
INDIA Vs SHYAM 
KUMAR

CS 
(COMM)/6
58/2023

RCPL LOGISTICS 
PVT LTD Vs SUPER 
FINE KNITTERS 
LTD.

CS 
(COMM)/6
62/2023

STATE BANK OF 
INDIA Vs 
PARVEEN

CS 
(COMM)/6
68/2023

STATE BANK OF 
INDIA Vs VIMAL

CS 
(COMM)/6
69/2023

MS. MALA Vs M/S 
JYOTI 
EQUIPMENTS PVT 
LTD

CS 
(COMM)/6
74/2023

INDRA PARKASH 
PATHAK Vs 
WAPCOS AND 
NPCC 
LIMITEDMR.RK 
AGARWAL 
CHAIRMAN CUM 
MDCS 

(COMM)/6
75/2023

STATE BANK OF 
INDIA Vs OM 
PRAKASH

CS 
(COMM)/6
77/2023

M/S COMBINE 
TRADING 
COMPANY Vs M/S 
CHANDHOK 
GLASS HOUSE



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

25 MS. NIRA BHATIA

JAHANVI  WORAH 19-07-2023 18-07-2023

JAHANVI  WORAH 21-07-2023 20-07-2023

ALOK KUMAR 24-07-2023 22-07-2023

RADHIKA ARORA 24-07-2023 20-07-2023

25-07-2023 25-07-2023

25-07-2023 24-07-2023

SAURAV SETH 26-07-2023 25-07-2023

26-07-2023 25-07-2023

LILIT CORP JURISTS 26-07-2023 25-07-2023

LILIT CORP JURISTS 26-07-2023 25-07-2023

27-07-2023 26-07-2023

SOUTH-
EAST

CS 
(COMM)/6
83/2023

SUNITA 
NIJHAWAN AND 
SUSHIL 
NIJHAWAN Vs 
SAMSUNG DATA 
SYSTEMS INDIA 
PRIVATE LIMITED

CS 
(COMM)/6
92/2023

SUNITA 
NIJHAWAN AND 
SUSHIL 
NIJHAWAN Vs 
SAMSUNG DATA 
SYSTEMS INDIA 
PRIVATE LIMITED

CS 
(COMM)/6
98/2023

ICICI BANK LTD. 
Vs RAJESH PAL

CS 
(COMM)/7
00/2023

SHANKAR ROY Vs 
ABHISHEK ROY 
CHAUDHARY

CS 
(COMM)/7
09/2023

M/S MEHAK 
EXPORTS Vs 
MUNEER KHAN

Saurav Seth

CS 
(COMM)/7
10/2023

LENSKART 
SOLUTION PVT 
LTD Vs ARUP 
JAROSA

BAJAJ & BAJAJ 
ASSOCIATES

CS 
(COMM)/7
12/2023

M/S MEHAK 
EXPORTS Vs M/S 
TAHIR STEEL 
CORPORATION

CS 
(COMM)/7
15/2023

M/S AXEL 
ENERGEY PVT 
LTD Vs M/S 
MALAK APPARELS 
PVT LTD

MUJEEB KHAN & 
SALIM KHAN

CS 
(COMM)/7
19/2023

M/S TRIMASTER 
PVT LTD 
THROUGH MS 
ARCHANA 
SHARMA Vs MR 
AMARNATH

CS 
(COMM)/7
20/2023

M/S TRUE NORTH 
TECHNOLOGIES 
PVT. LTD. 
THROUGH MS. 
ARCHANA 
SHARMA Vs MR. 
PARVEEN YADAV

CS 
(COMM)/7
26/2023

M/S FOURWAYS 
MOVERS PVT LTD 
Vs M/S DSH 
FASHION

G.S.TIWARI & ANKUR 
DHALL



Court District Case No. Advocate
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Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

25 MS. NIRA BHATIA

RAJENDER YADAV 31-07-2023 28-07-2023

26 NIL

27 EAST 03-07-2023 28-04-2023

GAURAV 15-07-2023 12-07-2023

ABHISHEK VERMA 19-07-2023 07-07-2023

VIKRAM KUMAR 20-07-2023 07-07-2023

28 EAST SH. RISHI KAPOOR 19-07-2023 07-07-2023

MS. CHETNA BHALLA 20-07-2023 27-02-2021

KUMAR LAW FIRM 21-07-2023 18-05-2023

KUMAR LAW FIRM 21-07-2023 31-11-2022

KUMAR LAW FIRM 21-07-2023 23-06-2023

SOUTH-
EAST

CS 
(COMM)/7
31/2023

M/S KAPOOR 
IMAGING PVT LTD 
Vs SHRI SUBHASH 
CHAND GOEL

SH. RAJESH KUMAR 
SINGH

SH. SANJAY SHARMA-
I

CS COMM 
233/2023

CENTRAL BANK 
OF INDIA VS. 
PAWAN KUMAR

MANOJ KUMAR 
ARORA

CS COMM 
252/2023

PUNJAB 
NATIONAL BANK 
VS. GURPREET 
KAUR 

CS COMM 
258/2023

PUNJAB 
NATIONAL BANK 
VS. M/S STRIKE 
COLLECTION

CS COMM. 
260/2023

OIL ENERGY 
PROP MUKESH 
KUMAR 
AGGARWAL VS. 
UNIQUE 
INDUSTRIES

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CS COMM 
257/2023

PUNJAB 
NATIONAL BANK 
VS SSAWAN 
COLLECTION

CS COMM 
261/2023

ICICI BANK VS 
VIDYA SAGAR 
KUMAR

CS COMM 
266/2023

ICICI BANK LTD. 
VS SAHIL

CS COMM 
267/2023

ICICI BANK LTD. 
VS LESLIE JACOB 
HARRIS

CS COMM 
268/2023

ICICI BANK LTD. 
VS MONICA 
PRUTHI



Court District Case No. Advocate
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Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
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28 EAST

KUMAR LAW FIRM 21-07-2023 23-06-2023

29 North-East 03.07.2023

SATENDER KUMAR 03.07.2023

A R A VIKRAM SHUKLA04.07.2023

04.07.2023

RAVI SHANKAR GARG 04.07.2023

SUNITA SINGH 04.07.2023

SUNITASINGH 04-07-2023

SUNITASINGH 04-07-2023

HANIB 12-07-2023

SUNAVRASTOG 12-07-2023

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CS COMM 
269/2023

ICICI BANK LTD. 
VS ARVIND 
KUMAR 
AGARWAL

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-62/2023

VASUDHA 
ENVIROACTION 
LLP THROUGH 
ITS AR VS M/S 
GREEN WAVES 
ENVIRONMENT
AL SOLUTIONS

ANKUR KUMAR 
TRIPATHI

COURT 
FEES FILED 
OFFLINE 
ON 
25.05.2023

OMP(COM
M)-2/2023

GOVT. OF NCT OF 
DELHI VS. SH. 
DILSHAD KHAN

COURT 
FEES NOT 
FILED

EX(COMM
)-87/2023

M/S KOGTA 
FINANCIAL INDIA 
LIMITED VS. 
SANDEEP GIRI 
GOSWAMI

COURT 
FEES NOT 
FILED

EX(COMM
)-88/2023

SBI CARDS AND 
PAYMENT 
SERVICES 
LIMITED

WASIQUR RAHMAN 
KHAN

COURT 
FEES NOT 
FILED

EX(COMM
)-89/2023

CHOLAMANDALA
M INVESTMENT 
AND FINANCE 
COMPANY LTD VS 
AFSHA JABY

COURT 
FEES NOT 
FILED

EX(COMM
)-90/2023

KOTAK 
MAHINDRA BANK 
LTD VS MOHIT 
BHATI

COURT 
FEES NOT 
FILED

EX(COMM
)-91/2023

AXIS BANK 
LTD.VsSHRIPAL

COURT 
FEES NOT 
FILED

EX(COMM
)-92/2023

AXIS BANK 
LTD.VsMUKESH 
KUMAR

COURT 
FEES NOT 
FILED

CS(COMM)
-63/2023

ANIL KUMAR Vs 
BABLOO SINGH

COURT 
FEES FILED 
OFFLINE 
ON 
15.05.2023

CS(COMM)
-64/2023

PUNJAB 
NATIONALBANKV
sOM 
HARDWARESANIT
ARY 
ANDBUILDINGPR
OPRIETORSHIPCO
NCEREN 
THROUGHITS 
PROPRIETOR 
SMT.ANJU DEVI

COURT 
FEES FILED 
OFFLINE 
ON 
03.07.2023



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29 North-East

12-07-2023

TARUNKUMAR 12-07-2023

13.07.2023

KIRTYAGARWAL 13.07.2023

13.07.2023

RAJIVRANJAN 13-07-2023

RAJIVRANJAN 13-07-2023

RAJESHKUMAR 13-07-2023

NAVEDAZAM 13-07-2023

GAURAV 17-07.2023

RAHULPARASHAR 17.07.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-65/2023

S.S. 
ENTERPRISESVsS
WASTICCONSTRU
CTION CO

KUMARBHAWANISHA
NKAR

COURT 
FEES NOT 
FILED

CS(COMM)
-66/2023

SANJAY 
KAUSHIKVsHARIS
H CHAND

COURT 
FEES FILED 
OFFLINE 
ON 
07.06.2023

MISC DJ-
223/2023

HDFC BANK 
LTD.VsAMIT GIR

ManishaBaruah COURT 
FEES NOT 
FILED

EX(COMM
)-93/2023

SBI CARDS 
ANDPAYMENT 
SERVICESLIMITE
DVsBHUPENDER 
KUMAR

COURT 
FEES NOT 
FILED

EX(COMM
)-94/2023

KOTAK 
MAHINDRAPRIME 
LTDVsSACHIN 
KUMARDUBEY

Hitesh Sethi COURT 
FEES NOT 
FILED

EX(COMM
)-95/2023

AU SMALL 
FINANCEBANK 
LIMITEDVsANUJ 
KUMAR &1other

COURT 
FEES NOT 
FILED

EX(COMM
)-96/2023

AU SMALL 
FINANCEBANK 
LIMITEDVsSHIV 
SHANKARSHARM
A &1other

COURT 
FEES NOT 
FILED

EX(COMM
)-97/2023

TOYOTA 
FINANCIALSERVI
CES INDIA 
LTDVsSUMIT 
KUMAR

COURT 
FEES NOT 
FILED

EX(COMM
)-98/2023

MOHD 
SHAMIMVsAMBIK
A TRADERS

COURT 
FEES NOT 
FILED

CS(COMM)
-67/2023

PUNJAB 
NATIONALBANKV
sAMRIT 
AGGARWALPROP
REITORM/S.LAKS
HYA TILEAND 
MARBLE

COURT 
FEES NOT 
FILED

EX(COMM
)-99/2023

SH MAHESH 
CHANDGUPTAVsD
YNAMIC 
MEDIWAVESPVT. 
LTD.

COURT 
FEES NOT 
FILED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29 North-East

21.07.2023

AMIT KUAMR 21-07-2023

RAJESHKUMAR 22-07-2023

RAJESHKUMAR 22.07.2023

VIMALKHURANA 24-07-2023

VIMALKHURANA 24.07.2023

27.07.2023

UDAY KUMAR 27.07.2023

SATYA PAL SINGH 31.07.2023

SATYA PAL SINGH 31.07.2023

SATYA PAL SINGH 31.07.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-68/2023

PUNJAB 
NATIONALBANKV
sLAXMAN SINGH

ShaliniUpadhyay COURT 
FEES FILED 
ONLINE ON 
19.07.2023

EX(COMM
)-100/2023

VINOD KUMAR 
ANDANRVsTHE 
PRESIDENTECON
OMICCOOPERATI
VE URBANTHRIFT 
CREDITSOCIETY

COURT 
FEES NOT 
FILED

EX(COMM
)-101/2023

AXIS BANK 
LIMITEDVsABHIM
ANYU SINGH

COURT 
FEES NOT 
FILED

EX(COMM
)-102/2023

AXIS BANK 
LIMITEDVsAMRIT 
CHETTR

COURT 
FEES NOT 
FILED

EX(COMM
)-103/2023

AXIS BANK 
LTDVsJEET PAL 
SINGH

COURT 
FEES NOT 
FILED

EX(COMM
)-104/2023

AXIS BANK 
LTDVsSUNIL 
KUMAR

COURT 
FEES NOT 
FILED

CS(COMM)
-69/2023

M/S N K CUTTING 
VS. M/S 
INOVELTY CARDS 
INDIA

JITENDER KUMAR 
YADAV

COURT 
FEES FILED 
OFFLINE 
ON 
24.07.2023

CS(COMM)
-70/2023

SRI SAI STARCH 
AND CHEM VS 
MAA ANNAPURNA 
FOODS 
PRODUCTS & 
1OTHERS

COURT 
FEES FILED 
OFFLINE 
ON 
25.07.2023

CS(COMM)
-71/2023

BANK OF BARODA 
VS M/S BAXIM 
INDIA & 1OTHERS

COURT 
FEES FILED 
ONLINE ON 
27.06.2023

CS(COMM)
-72/2023

BANK OF BARODA 
VS UPENDRA & 
1OTHERS

COURT 
FEES FILED 
ONLINE ON 
27.06.2023

CS(COMM)
-73/2023

BANK OF BARODA 
VS M/S 
MAHALAXMI 
ENGINEERING 
WORKS & 
1OTHERS

COURT 
FEES FILED 
ONLINE ON 
27.06.2023



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29 North-East

SATYA PAL SINGH 31.07.2023

SUNITA SINGH 31.07.2023

30 CS (COMM)/324/2023REGAL PAINTS AND BRUSH PVT LTD Vs PUNITA SINGHDINESH KUMAR MONGA(P),06-07-2023 04.07.2023

CS (COMM)/322/2023MIS THAKUR ENTERPRISES Vs M/S MEDICORES HOMOEPATHIC LABORATORY PRIVATE LTD06-07-2023 08.06.2023

CS (COMM)/323/2023STATE BANK OF INDIA Vs MR KAMALBANKE BIHARI(P), 06-07-2023 19.06.2023

CS (COMM)/332/2023ICICI BANK LTD Vs MOHD IKBALMANISH KUMAR DEWAN(P),12-07-2023 13.12.2021

CS (COMM)/331/2023SH SANDEEP GULATI PROPRIETOR Vs SH YOGENDRA KHANNA PROPRIETORASHISH SHARMA(P), 12-07-2023 30.06.2023

CS (COMM)/330/2023ICICI BANK LTD Vs AADI SHAKTI TEXTILESPRASHANT KUMAR(P), 12-07-2023 25.09.2021

CS (COMM)/337/2023ARROW ARCHITECTURAL SYSTEMS PVT LTD Vs KVG REALTECH PRIVATE LIMITED AND ORSASHISH ANAND NIGAM(P),13-07-2023 24.05.2023

CS (COMM)/341/2023MAMAN CHAND BANSAL Vs MUNICIPAL CORPORATION OF DELHISATYENDRA KUMAR SINGH(P),18-07-2023 17.07.2023

CS (COMM)/340/2023M/S MATULYA SALES INDIA Vs M/S VIJAY NIRMAN PVT LTD18-07-2023 31.03.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

CS(COMM)
-74/2023

BANK OF BARODA 
VS M/S ADITYA 
ENTERPRISE & 
1OTHERS

COURT 
FEES FILED 
ONLINE ON 
27.06.2023

EX(COMM
)-105/2023

ICICI BANK LTD 
VS. JOGINDER 
SINGH

COURT 
FEES NOT 
FILED

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

Abhishek Pal(P),

Ankur(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

30

CS (COMM)/345/2023PUNJAB NATIONAL BANK Vs M/S MONA CLOTHIERS AND FABRICATORS19-07-2023 07.07.2023

CS (COMM)/356/2023CANARA BANK Vs MSRAMLEEN KAURSRIBALLABH SHARAN(P),20-07-2023 17.07.2023

CS (COMM)/359/2023 AASTHA GUPTA(P), 21-07-2023 20.03.2023

CS (COMM)/384/2023ATUL ENTERPRISES THROUGH ITS PROPRIETOR Vs TR SAWHNEY MOTORS PRIVATE LIMITEDPAWAS AGARWAL(P), 31-07-2023 14.07.2023

31 CS (COMM)/344/2023SARAOGI SUPER SALES PVT LTD Vs SANDEEP KATARIANEELAM KUMARI MALIK(P),18-07-2023 02.03.2022

CS (COMM)/347/2023BHARAT RUHELA Vs HIMANSHU GOSWAMIJAYANT PAWAR(P), 19-07-2023 05.06.2023

CS (COMM)/329/2023VIJAY KUMAR MITTAL Vs ASHOK GUPTABABITA RANA(P), 10-07-2023 7.06.2023

CS (COMM)/325/2023KERRY INDEV LOGISTICS PRIVATE LIMITED Vs KAPIL GUPTAMANU MINOCHA(P), 06-07-2023 22.11.2018

CS (COMM)/346/2023 ASHISH(P), 19-07-2023 06.06.2023

CS (COMM)/317/2023ARVIND MITTAL Vs REGAL PAINTS AND BRUSH PVT LTDKHERA AND KHERA(P),05-07-2023 01.06.2023

CS (COMM)/328/2023AJAY GUPTA Vs KONARK ENGINEERING PROP SANJUKTA DHALSHWETA GARG(P), 10-07-2023 25.06.2023

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

Abhishek Verma(P),

M/S PRAKASH 
PROPERTY 
DEALERS 
THROUGH ITS 
PROPERITOR 
SATISH JARETH 
Vs M/S GALAXY 
GROUP OF 
COMPANIES 
THROUGH ITS 
CHAIRMAN 
PRADEEP KUMAR 
AGARAWALLA

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

M/S PACIFIC 
PRODUCTS AND 
SOLUTION 
THROUGH ITS 
PROPRIETOR SH 
EJAUL SHAIKH Vs 
M/S GARGI 
FARMS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31

CS (COMM)/343/2023ICICI BANK LTD Vs SACHIN SHARMAMANISH KUMAR DEWAN(P),18-07-2023 23.06.2023

CS (COMM)/381/2023PUNJAB NATIONAL BANK Vs M/S STUDIO MENS WEARMOHIT RAJ 28-07-2023 25.07.2023

CS (COMM)/380/2023SHRI ACHAL KUMAR JAIN Vs ABHI BHILWARAMOHAMMAD BABAR(P),28-07-2023 15.07.2023

CS (COMM)/379/2023BANK OF INDIA Vs KULDEEP SINGH PROP AASTHA ELECTRONICSVARUN SHARMA(P), 28-07-2023 22.07.2023

CS (COMM)/382/2023RAJU DEVI BHANSALI Vs KAVITASANMATI JAIN(P), 31-07-2023 28.07.2023

CS (COMM)/360/2023M/S VIJAY TRADING COMPANY THROUGH ITS PROP SHRI VIJAY Vs M/S VIJAY ENTERPRISES THROUGH ITS PROPHIFZUR REHMAN(P), 21-07-2023 14.07.2023

CS (COMM)/350/2023MS SHIVANSH ENTERPRISES Vs MS RIYANSHI ADVERTISING19-07-2023 01.09.2022

CS (COMM)/349/2023MUKESH KUMAR JAIN Vs RAJESH MADHAVDAS MEGHANI19-07-2023 04.11.2022

32 Execution (Comm)/153/2023KOTAK MAHINDRA BANK LTD Vs VINOD KUMAR24-07-2023 NA

CS (COMM)/375/2023ICICI BANK LTD Vs SHUBH LAKSYAPRASHANT KUMAR(P), 28-07-2023 27-07-2023

CS (COMM)/321/2023KAH PACKAGING PVT LTD THROUGH ITS AR/DIRECTOR SH AYUSH AGGARWAL Vs HARMESH KUMAR GOELAMIT KUMAR SHARMA(P),06-07-2023 29-06-2023

MS. SUKHVINDER 
KAUR, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

Amit(P),

Kamal Garg(P),

SH. SURENDER S. 
RATHI

Shahdara Gulshan Kumar Sachdev(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

32

EX/170/2023BSES YAMUNA POWER LIMITED Vs SHEELA DEVINOT KNOWN(P), 05-07-2023 N/A

CS (COMM)/353/2023AMAN ELECTRICALS THROUGH SOLE PROPRIETOR AMAN KUMAR GOYAL Vs M/S V S STRUCTURES PVT LTDTANVIR NAYAR(P), 20-07-2023 15-07-2023

CS (COMM)/319/2023AADINATH CREATION THROUGH ITS DEEPAK JAIN Vs J ORIENT APPARELS THROUGH ITS PROP DEVI SINGHBHANU MOHAN(P), 05-07-2023 01-07-2023

CS (COMM)/352/2023STATE BANK OF INDIA Vs SIYA NANDBANKE BIHARI(P), 20-07-2023 16-07-2023

CS (COMM)/318/2023JITENDER MANDAL Vs PAWAN CHAURASIADUSHYANT CHAUDHRAY(P),05-07-2023 01-03-2023

Execution (Comm)/135/2023SUNIL KUMAR Vs EAST MUNICIPAL CORPORATION OF DELHI04-07-2023 NA

EX/168/2023SHREE PRABHA Vs NASIR KHAN 05-07-2023 NA

CS (COMM)/339/2023AJAY GUPTA PROP M/S AJAY ENTERPRISES Vs SAWARIA SETH INFRATECH PRIVATE LIMITEDSHWETA GARG(P), 17-07-2023 14-07-2023

CS (COMM)/361/2023APOLLO PIPES LIMITED Vs PRAHAR FIRE SAFETY SERVICENAVDEEP KUMAR(P), 22-07-2023 14-07-2023

Execution (Comm)/143/2023SUMIT SHARMA Vs EAST MUNICIPAL CORPORATION OF DELHI13-07-2023 NA

CS (COMM)/354/2023RAKESH KUMAR GOEL Vs MUNICIPAL CORPORATION OF DELHISATYENDRA KUMAR SINGH(P),20-07-2023 17-07-2023

SH. SURENDER S. 
RATHI

Shahdara

Chandra Pal Tyagi(P),

Tanu Singhal(P),

Chandra Pal Tyagi(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

32

CS (COMM)/364/2023AVG LOGISTICS LIMITED Vs INDO MONEY SECURITIES PRIVATE LIMITEDADITYA JAIN(P), 24-07-2023 21-07-2023

EX/192/2023CANARA BANK Vs SMS INDUSTRIESDEEPAK BHARDWAJ(P),22-07-2023 NA

CS (COMM)/367/2023M/S KUMAR AUTO THROUGH PROP ANKUR KUMAR Vs RAJIV AUTOMOBILES AND ORSAMIT KUMAR(P), 24-07-2023 21-07-2023

CS (COMM)/362/2023M/S JAI SHREE RADHEY Vs M/S BENY INDUSTRIESPARAS AGGARWAL(P), 22-07-2023 20-07-2023

EX/194/2023SHRI SAI TRADERS Vs SJ TRADERSAMIT TOMAR(P), 24-07-2023 NA

CS (COMM)/363/2023CB CHEM Vs ANIL KUMARMANISH KUMAR(P), 24-07-2023 21-07-2023

EX/195/2023MAHENDER KUMAR GUPTA Vs NASRIRUDDINSAGAR BHARDWAJ(P), 26-07-2023 NA

CS (COMM)/376/2023PUNJAB NATIONAL BANK Vs M/S A R CABLES28-07-2023 24-07-2023

33 SH. REETESH SINGH Ex (Comm)/133/2023 AKSHAY DHAWAN(P), 01-07-2023

EX/159/2023 01-07-2023

CS (COMM)/316/2023 SAGAR CHANDRA(P), 04-07-2023 03-07-2023

SH. SURENDER S. 
RATHI

Shahdara

Shahdara TAHIR Vs 
SUBHASH CHAND 
GUPTA

BSES YAMUNA 
POWER LIMITED 
Vs CHAMAN 
SINGH

Sh. Prashant Kumar

ARCHIAN FOODS 
PRIVATE LIMITED 
Vs GLOBAL FOOD 
AND BEVERAGES 
COMPANY



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

33 SH. REETESH SINGH

CS (COMM)/320/2023 KUMAR SIDDIQUI(P), 06-07-2023

CS (COMM)/326/2023 MANOJ KUMAR(P), 07-07-2023 05-07-2023

MISC DJ/540/2023 ABHISHEK GAUR(P), 08-07-2023

CS (COMM)/327/2023 08-07-2023 20-05-2023

MISC DJ/521/2023 COUNSEL(P), 08-07-2023

Ex (Comm)/142/2023 12-07-2023 09-07-2023

CS (COMM)/334/2023 12-07-2023 07-07-2023

EX/178/2023 HARMESH KUMAR(P), 12-07-2023 05-07-2023

EX/177/2023 SHIV KUMAR(P), 12-07-2023 04-07-2023

CS (COMM)/336/2023 KARAN JAIN(P), 13-07-2023 07-07-2023

CS (COMM)/333/2023 13-07-2023 13-03-2023

Shahdara

MAYANK TAYAL 
Vs PRAVEEN 
JAITLY

HARISH JAIN Vs 
HARJIT SINGH

AU SMALL 
FINANCE BANK 
LTD Vs RAJESH JI 
AND ORS

CANARA BANK Vs 
SMT SHWETA 
GUPTA

Ankur Aggarwal(P),

SIDHARTH RATHI 
Vs GRADES 
ENTERTAINMENT 
PVT LTD

JAI DURGA 
TRADERS PVT 
LTD Vs UMRA 
CREATIONS

AASHEESH 
SHARMA(P),

CANARA BANK 
BRANCH VIVEK 
VIHAR Vs OS 
FOILS INDIA 
THROUGH ITS 
PROPRIETOR SMT 
ANITA MATHUR

REKHA RUSTAGI 
MS(P),

GENIUS HEAVY 
DUTY PVT LTD Vs 
RAJEEV SHARMA

AJIT KUMAR Vs 
VIVEK YADAV

CJ DARCL 
LOGISTICS LTD Vs 
SHREE BALAJI 
TRANSPORT CORP

MOBILE JEANS Vs 
JITENDER SINGH 
PROP RAJ STORE

AASHEESH 
SHARMA(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

33 SH. REETESH SINGH

CS (COMM)/335/2023 RAJIV RAHEJA(P), 13-07-2023 04-07-2023

CS (COMM)/338/2023 RISHI CHAWLA(P), 14-07-2023 14-07-2023

EX/189/2023 18-07-2023 17-07-2023

CS (COMM)/342/2023 18-07-2023 14-07-2023

Ex (Comm)/146/2023 SUNITA SINGH(P), 18-07-2023 07-07-2023

CS (COMM)/351/2023 NEERAJ DINKAR(P), 20-07-2023 08-07-2023

CS (COMM)/355/2023 20-07-2023 19-07-2023

CS (COMM)/358/2023 SUBODH KUMAR(P), 21-07-2023 17-07-2023

CS (COMM)/365/2023 24-07-2023 20-07-2023

CS (COMM)/366/2023 AASTHA SHARMA(P), 24-07-2023 21-07-2023

CS (COMM)/369/2023 VAKEEL AHMED(P), 25-07-2023 18-07-2023

Shahdara

M/S KMB PAPERS 
PVT LTD Vs M/S 
MAAN SILK MILLS

CANARA BANK Vs 
KIRSHAN PAL

M/S KAPOORI 
CHITS PVT LTD Vs 
SUNIL GAUR

Suraj Gupta(P),

VISHAL BATRA Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA KUMAR 
SINGH(P),

AXIS BANK LTD Vs 
LOKESH KUMAR

UNIK PARCHAR 
PRIVATE LIMITED 
THROUGH ITS 
AUTHORISED 
REPRESENTATIVE 
MANISH GUPTA 
Vs AKSHAY 
PUNDIR  
PROPRIETOR OF 
MS VARAH 
HEALTH CARE

CANARA BANK Vs 
SUSHMITA 
ARORA

SRIBALLABH 
SHARAN(P),

STATE BANK OF 
INDIA Vs MR 
ROHIT KHANEJA

SUBODH GUPTA 
PROPRIETOR OF 
JAY AMBAY 
INDUSTRIES Vs 
DHIRAJ SEHGAL 
PROPRIETOR OF 
SEHGAL 
ELECTRICAL 
WORKS

ABHISHEK 
AGGARWAL(P),

LEVI STRAUSS  CO 
Vs OWNER 
PROPRIETOR 
AVANTIKA 
TRADER

VRSA 
CONSULTANCY 
LLP Vs M/S 
LUBRITHORIUM 
ENTERPRISES



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

33 SH. REETESH SINGH

CS (COMM)/368/2023 AJAY KUMAR(P), 25-07-2023 24-07-2023

EX/196/2023 26-07-2023 25-07-2023

CS (COMM)/370/2023 26-07-2023 24-07-2023

CS (COMM)/371/2023 PRANAV KANTI(P), 26-07-2023 19-07-2023

Ex (Comm)/156/2023 VIMAL KHURANA(P), 28-07-2023 14-07-2023

Ex (Comm)/158/2023 28-07-2023 19-04-2023

CS (COMM)/378/2023 28-07-2023 21-06-2023

CS (COMM)/377/2023 28-07-2023 22-07-2023

CS (COMM)/374/2023 28-07-2023 01-06-2023

CS (COMM)/373/2023 MOHIT RAJ 28-07-2023 25-07-2023

CS (COMM)/372/2023 ABHISHEK TYAGI(P), 28-07-2023 20-07-2023

Shahdara

MD ASHFAQ Vs 
ASHISH 
CHOUDHARY

SHRI RAM 
KISHORE Vs SHRI 
AMIT KUMAR

TARA CHAND 
GUPTA(P),

MESSERS 
AMBITION MICA 
LTDTHROUGH ITS 
DIRECTOR SH 
GOVINDBHAI 
VELJIBHAI PATEL 
Vs MESSERS SB 
SALES 
CORPORATION 
THROUGH ITS 
PARTNERS

TARMEEM ALAM 
SIDDIQUI(P),

RC SAGAR ENGG 
WORKS Vs 
PASHUPATI 
AGENCIES SPIRIT 
P LTD

AXIS BANK LTD Vs 
BIJENDRA

M/S HDB 
FINANCE 
SERVICES 
LIMITED Vs 
SHAMEEN N AND 
OTHERS

Amulya Upadhyay(P),

ICICI BANK LTD 
Vs DEEPIKA 
SABHARWAL

MANISH KUMAR 
DEWAN(P),

SH  DEEPAK 
MITTAL PROP OF 
M/S SHIV DAYAL 
DEEPK KUMAR Vs 
SH FAISAL PROP 
OF M/S GOLD DJI 
JEANS

Molvi Aijaz Hussain(P),

PUNJAB 
NATIONAL BANK 
Vs IMRAN HASAN

MANISH KUMAR 
VAID(P),

PUNJAB 
NATIONAL BANK 
Vs M/S SWATI 
COLLECTION

KAPIL JAIN Vs 
ANKIT SHARMA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

34 North-West SANJAY GUPTA 01-07-2023 23.09.2020

ACUMEN LEGAL 01-07-2023 07-06-2023

SANJAY GUPTA 01-07-2023 07-06-2023

04-07-2023 30-05-2023

04-07-2023 03-07-2023

NADEEM SAIFI 11-07-2023 04-07-2023

ADAITA KUMAR 12-07-2023 08-06-2023

PRADEEP RANA 14-07-2023 13-07-2023

GAUTAM BHASIN 15-07-2023 04-07-2023

17-07-2023 14-07-2023

DEEPAK KUMAR 18-07-2023 13-07-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM
/469/2023

M/S S.K 
ENTERPRISES VS 
ANIT GUPTA

CS/COMM
/470/2023

AIPL ZORRO PVT 
LTD VS NIKITA 
TIWARI

CS/COMM
/471/2023

M/S S.K 
ENTERPRISES VS 
M/S MHK 
EXPORTS PVT 
LTD.

CS/COMM
/480/2023

WONDER 
CHEMEICAL VS 
BIVOME 
HEALTHCARE 
PVT 

MANOJ KUMAR 
AHUJA

CS/COMM
/481/2023

ROCK AND 
STORM 
DISTILLERIES 
PVT LTD VS 
VINOD KUMAR 
GARG

PUNEET KUMAR 
JAISWAL

CS/COMM
/507/2023

RAVI AGGARWAL 
VS PREM KUMAR

CS/COMM
/509/2023

STATE BANK OF 
INDIA VS RAVINA 
AND ANR.

CS/COMM
/515/2023

SAVIT GUPTA VS 
DIRECTORATE OF 
SCHOOL 
EDUCATION AND 
JAMMU

CS/COMM
/517/2023

SAMSONITE IP 
HOLDING AND 
ANR. VS ASHOK 
KUMAR

CS/COMM
/519/2023

JUGAL KISHORE 
VS SANDEEP 
GOEL

TRIPAKSH LITIGATION

CS/COMM
/527/2023

EUPHORIA 
WORLD TRAVELS 
PVT LTD. VS 
MAKE MY TRIP 
INDIA PVT LTD.



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

34 North-West

MERIDIAN ATTONEYS 19-07-2023 18-07-2023

HEMANT VATS 19-07-2023 18-07-2023

YOGESH KUMAR 25-07-2023 14-07-2023

BIPLAB MUKERJEE 27-07-2023 10-07-2023

NAMAN SINGHAL 28-07-2023 NIL

35 SH.VINOD YADAV 01.07.23 06.06.23

01.07.23 07.06.23

01.07.23 27.04.23

03.07.23 01.07.23

04.07.23 03.07.23

04.07.23 02.07.23

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS/COMM
/533/2023

SHREE SAI KIRPA 
TRADERS VS 
SUPER MARCHE 
37 TRADERS LLP

CS/COMM
/534/2023

SHREE JEE 
POLYMER VS NEW 
ATLAS 
MARKETING

CS/COMM
/543/2023

RAHUL KUMAR 
VS KAILASH 
CHANDER 
AGGARWAL

CS/COMM
/546/2023

STATE BANK OF 
INDIA VS VINOD

CS/COMM
/551/2023

NIRMAL GOEL VS 
JAGMOHAN 
KUMAR

CS/COMM
/474/2023

Ambay Trading Co. 
Vs. Balaji Traders

Chetan Bundela

CS/COMM
/472/2023

AIPL Zorro (P) Ltd. 
Vs. Neeraj Ahuja

Kartik Dabas

CS/COMM
/473/2023

Book Magic India 
(P) Ltd. Vs. Mr. 
Gautam Kr.

Tarun Gahlot

CS/COMM
/479/2023

Puma Se Vs. Ashok 
Kr.

Gautam Bhasin

CS/COMM
/482/2023

Asics Corporation 
Vs. Gaurav Gupta

Gautam Bhasin

CS/COMM
/483/2023

M/s Shiv Overseas 
Vs. M/s Garg & 
Sons

Jagrita Jain



Court District Case No. Advocate
No.

Petitioner Name 
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n

Date of e-
Payment of 
Court Fees

35 SH.VINOD YADAV

04.07.23 03.07.23

05.07.23 04.07.23

05.07.23 04.07.23

05.07.23 04.07.23

06.07.23 03.07.23

08.07.23 06.06.23

12.07.23 10.07.23

13.07.23 11.07.23

15.07.23 12.07.23

15.07.23 14.07.23

17.07.23 15.07.23

CS/COMM
/484/2023

Puma Se Vs. Gaurav 
Gupta

Gautam Bhasin

CS/COMM
/485/2023

M/s Bansal Trading 
Co. Vs. M/s shilpi 
singh

Kapur & Associates

CS/COMM
/486/2023

Hardesh Kr. Bhatia 
Vs. Kalu Ram 
Dhingra

Meraki Lajel

CS/COMM
/487/2023

Hardesh Kr. Bhatia 
Vs. Kalu Ram 
Dhingra

Meraki Lajel

CS/COMM
/494/2023

Samsonite Holdings 
Vs. Ashok Kr.

Gautam Bhasin

CS/COMM
/497/2023

Canara Bank Vs. 
Naresh Kr. 

Sanjeev Chopra

CS/COMM
/510/2023

M/s Vishal Pipes 
Ltd. Vs. M/s Raju 
Plastic

Vikram

CS/COMM
/511/2023

M/s Dalal Traders 
Vs. Shree Pawan 
Multinational (P) 
Ltd.

Varun Ahlawat

CS/COMM
/516/2023

Puma Se Vs. Ashok 
Kr.

Varun Khanna

CS/COMM
/518/2023

M/s Annamrita 
Foundation Vs. 
Future Generali 
India Insurance Co. 

Ishpreet Singh

CS/COMM
/520/2023

Keshav Hichem (P) 
Ltd. Vs. Pinakin 
Fine Chemicals 

Payal Mehrolia



Court District Case No. Advocate
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Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35 SH.VINOD YADAV

17.07.23 15.07.23

17.07.23 15.07.23

18.07.23 15.07.23

18.07.23 16.07.23

19.07.23 17.07.23

21.07.23 20.07.23

22.07.23 20.07.23

24.07.23 22.07.23

27.07.23 25.07.23

36 North NIL

37 SOURABH LEEKHA 01.08.2022 13.07.2022

CS/COMM
/521/2023

Nirmal Goel Vs. Mr. 
Ram Kr.

Naman Singal

CS/COMM
/522/2023

Jugal Kishore Vs.  
Sandeep Goel

Trilaksha Litigation

CS/COMM
/523/2023

Pneumo Care 
Health P Ltd. Vs. 
M/s Oxygen Health 
P Ltd.

Dharmendra Kr. Yadav

CS/COMM
/524/2023

M/s RSPL Ltd. Vs. 
Pujan Parsai

Anil Kr. Sahu

CS/COMM
/528/2023

M/s G M  Alloys P 
Ltd. Vs. Mr. Vipin 
Ahlawat

Shekhawati Legal 
Services

CS/COMM
/537/2023

UPM-Kymmene 
India P Ltd. Vs. Mr. 
Rakesh

Nikhil Palli

CS/COMM
/538/2023

M/s Dyana 
International Vs. 
Shree Ram Trader

Netrpal Singh

CS/COMM
/540/2023

Mayank Dave Vs. 
Utility Mongers

Anurag Vashist 

CS/COMM
/544/2023

Shiv Merchants 
India P Ltd. Vs. 
Axis E Corp. 
Solutions (P) Ltd.

Mukesh Gupta

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM. 
379/2022

INEXT LOGISTICS 
VS YGL LOGIST



Court District Case No. Advocate
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Petitioner Name 
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Registratio
n

Date of e-
Payment of 
Court Fees

37

SOURABH LEEKHA 01.08.2022 12.07.2022

SOURABH LEEKHA 01.08.2022 12.07.2022

SOURABH LEEKHA 01.08.2022 13.07.2022

AMIT DUBEY 01.08.2022 28.07.2022

01.08.2022 25.07.2022

SK TEWARI 02.08.2022 01.06.2022

SK TEWARI 02.08.2022 01.06.2022

SANJEEV CHOPRA 04.08.2022 22.07.2022

04.08.2022 30.07.2022

SAURAV BHASIN 05.08.2022 03.08.2022

SAURAV BHASIN 05.08.2022 03.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM. 
380/2022

INEXT GLOBAL 
LOGISCTICS VS 
GOLDFAME TECH.

CS COMM. 
381/2022

INEXT LOGISTICS 
VS POYCO CHEM. 
P. LTD.

CS COMM. 
382/2022

INEXT LOGISTICS 
VS CHANU 
HEALTHCARE

CS COMM. 
383/2022

AKHIT BHARTIYA 
VS UNION OF 
INDIA

CS COMM. 
384/2022

KRT FOODS VS KK 
TRADERS

SAMAYA LAW 
CHAMBERS

CS COMM. 
385/2022

ALWAYS 
LOGISTICS VS 
MOTIN LOGISTICS

CS COMM. 
386/2022

NEUTRAL MOVE 
VS CARGOEAR 
FREIGHT

CS COMM. 
389/2022

CANARA BANK VS 
RAM SINGH

CS COMM. 
390/2022

N.K. DEY VS 
SURENDER 
CHAUHAN

SURENDER KUMAR 
SIWAL

CS COMM. 
391/2022

PNB VS AARNIT 
ENT. 

CS COMM. 
392/2022

PUNJAB 
NATIONAL BANK 
VS MOCKTAIL 
WORKSHOP



Court District Case No. Advocate
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Petitioner Name 
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Registratio
n

Date of e-
Payment of 
Court Fees

37

RAHUL SHARMA 06.08.2022 28.07.2022

RAKESH KUMAR 06.08.2022 06.08.2022

SAURAV BHASIN 08.08.2022 03.08.2022

SAURAV BHASIN 08.08.2022 03.08.2022

SAURAV BHASIN 08.08.2022 03.08.2022

SAURAV BHASIN 08.08.2022 03.08.2022

SAURAV BHASIN 08.08.2022 03.08.2022

12.08.2022 04.08.2022

RAJEEV GUPTA 12.08.2022 01.08.2022

VISHAL GARG 16.08.2022 04.08.2022

Y K DUBEY 17.08.2022 16.08.2022

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM. 
393/2022

THE JAMMU AND 
KASHMIR BANK 
VS RAMNEAK 
SINGH SABLOK

CS COMM. 
394/2022

SANJAY SHARMA 
VS KANTA RANI

CS COMM. 
395/2022

PUNJAB 
NATIONAL BANK 
VS M/S SAAR 
ENTERPRISES

CS COMM, 
396/2022

PUNJAB 
NATIONAL BANK 
VS PANDEY BOOK 
HOME

CS COMM. 
397/2022

PUNJAB 
NATIONAL BANK 
VS HUKUM 
CHAND

CS COMM. 
398/2022

PUNJAB 
NATIONAL BANK 
VS  M/S SWAD HI 
SWAD

CS COMM. 
399/2022

PUNJAB 
NATIONAL BANK 
VS M/S KUMAR 
ENTERPRISES

CS COMM. 
400/2022

CANARA BANK VS 
UPDESH KUMAR

RAM BHUSHAN 
PANDEY

CS COMM. 
401/2022

DHARAM VIR 
MANUFACTURIN
G AND TRADE

CS COMM. 
402/2022

JITENDER 
VIRMANI VS M/S 
NYSAA RETAIL P. 
LTD.

CS COMM. 
403/2022

RNA 
WATERPROOFING 
P. LTD. VS 
UNIQUE REALITY 
P. LTD.
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Court Fees

37

RAVINDER 18.08.2022 30.07.2022

KBB SINGH 18.08.2022 16.08.2022

18.08.2022 06.08.2022

BS  RANA 18.08.2022 30.07.2022

VINEET KAUSHIK 24.08.2022 16.08.2022

ALOK MOHAN 24.08.2022 20.08.2022

APOORVA SAXENA 25.08.2022 24.08.2022

38 31-07-2023 22-07-2022

SUDHA SHUKLA MISS 25-07-2023 06-07-2023

Ms. CHETNA BHALLA 24-07-2023 26-02-2020

24-07-2023 18-07-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM. 
404/2022

RCA KITCHEN 
EQUIPMENTS VS 
SOUTHY 
HOSPITALITY 

CS COMM. 
405/2022

VARIS DESIGN VS 
RELINE UV 
ASEEN PVT. LTD.

CS COMM. 
406/2022

AXIS BANK VS 
INOVATIVE 
SYSTEM

JANGRA AND 
ASSOCIATES

CS COMM. 
407/2022

PANNU CAR VS 
CHIRAG 
NACHGANI

CS COMM. 
409/2022

CHANDER 
SHEKHAR 
KHUREJA VS M/S 
RADHIKA 
ORGANICS 

CS COMM. 
410/2022

THE NAINITAL 
BANK VS DALBIR 
SINGH

CS COMM. 
411/2022

CLASSIC GLOBAL 
VS VISION TRADE 
INDIA P. LTD.

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/3
52/2023

PRAMILA KUMARI 
Vs SONAL 
FABRICATORS 
PVT LTD

Sh. CHANDRA KANT 
KUMAR

CS 
(COMM)/3
44/2023

BANK OF BARODA 
THROUGH MRS. 
PRATIBHA ROY Vs 
MR.BHARAT 
BHUSHAN

CS 
(COMM)/3
41/2023

ICICI BANK Vs 
SHIV PRATAP 
SINGH

CS 
(COMM)/3
42/2023

M/S KARTAR 
SINGH KHURANA 
AND 
SONSTHROUGH 
ITS PARTNER MR. 
GURMEET SINGH 
KHURANA Vs M/S 
SKIPPER 
PROPERTIES PVT. 
LTD.

Sh.Asutosh Lohia
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Court Fees

38

24-07-2023 07-02-2023

22-07-2023 18-07-2023

22-07-2023 30-06-2023

Sh. SUMIT VIRMANI 22-07-2023 13-07-2023

Sh. BED PRAKASH 22-07-2023 31-03-2023

20-07-2023 23-06-2023

Sh. VIPIN SEHRAWAT 20-07-2023 06-06-2023

Sh. VIPIN SEHRAWAT 20-07-2023 06-06-2023

Sh. ALOK KUMAR 14-07-2023 10-03-2022

Sh. NEERAJ SOODH 14-07-2023 09-06-2023

Sh. NEERAJ SOODH 14-07-2023 07-07-2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/3
43/2023

M/S R. K. 
GARMENTS Vs MS. 
MAA JANKI 
ENTERPRISES

Sh. CHAKRA PANI 
PANDEY

CS 
(COMM)/3
36/2023

INDIAN 
OVERSEAS BANK 
Vs M/S. ADHYAN 
PROJECTS PVT 
LTD.

Ms. Rupam Kumari

CS 
(COMM)/3
37/2023

FEDEX EXPRESS 
TRANSPORTATIO
N AND SUPPLY 
CHAIN SERVICES 
INDIA PVT LTD 
THROUGH MR 
SIDDHANT 
MOHAN Vs MR 
PUNEET SHARMA

Ms. Gurvinder Suri

CS 
(COMM)/3
39/2023

CANARA BANK Vs 
MR. ASHOK 
KUMAR

CS 
(COMM)/3
40/2023

MAA DURGA 
INDUSTRIES 
THROUGH ITS 
PARTNERS OM 
PRAKASH KUMAR 
AND ORS. Vs 
EKOM AGRO 
OVERSEAS AND 
ORS THROUGH 
ITS PROPRIETOR 
BHANU PRAKASH 
PAHADIYA

CS 
(COMM)/3
32/2023

CROWN LAB 
SUPPLIES Vs 
SMALL AND 
MEDIUM 
BUSINESS 
INDUSTRY

Sh. ANUPAM KUMAR 
MISHRA

CS 
(COMM)/3
33/2023

DEEPAK Vs SATYA 
NARAYAN

CS 
(COMM)/3
34/2023

NARESH ROHILLA 
Vs LASREN AND 
TURBO LTD 
CONSTRUCTION

CS 
(COMM)/3
23/2023

ICICI BANK Vs 
BOOKS 
CYBERTECH PVT 
LTD

CS 
(COMM)/3
25/2023

M/S ANIL 
ELECTRONICS Vs 
M/S MARUTI 
ELECTRONICS

CS 
(COMM)/3
26/2023

M/S ANIL 
ELECTRONICS Vs 
M/S NEW VIKAS 
ELECTRONICS
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38

Sh. NEERAJ SOODH 14-07-2023 09-06-2023

11-07-2023 03-07-2023

07-07-2023 30-05-2023

04-07-2023 08-06-2023

39 A.K ROUT 04.07.2023 08.06.2023

SANJEEV CHOPRA 10.07.2023 30.06.2023

CHETNA BHALLA 11.07.2023 22.09.2021

CHETNA BHALLA 11.07.2023 02.04.2021

CHETNA BHALLA 11.07.2023 15.12.2021

ANIL KUMAR 11.07.2023 23.05.2023

NEERAJ 14.07.2023 07.07.2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/3
27/2023

M/S ANIL 
ELECTRONICS Vs 
M/S JUNEJA 
AGENCIES 
(JUNEJA BARTAN 
STORE)

CS 
(COMM)/3
13/2023

UNION BANK OF 
INDIA Vs MS 
NIBHA BOUTIQUE

MS. Deepa Gupta

CS 
(COMM)/3
09/2023

UNION BANK OF 
INDIA Vs SARBATI 
SELF HELP 
GROUP

Sh. Rupak Srivastava

CS 
(COMM)/3
07/2023

M/S MANVI 
IMPEX Vs M/S 
DEV KUSUM 
ENTERPRISES

Sh. VIVEK KUMAR 
KATARIA

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS 
(Comm.)30
8/2023

STATE BANK OF 
INDIA V/S ARUN 
KUMAR SHARMA

CS 
(COMM) 
311/2023

CANARA BANK 
V/S ANITA 
SHARMA

CS 
(COMM) 
312/2023

ICICI BANK 
LTD.V/S KRISHAN 
KUMAR

CS 
(COMM) 
314/2023

ICICI BANK 
LTD.V/S DEEPAL 
PAHUJA

CS 
(COMM) 
315/2023

ICICI BANK 
LTD.V/S SOMAN 
ROY

CS 
(COMM)  
316/2023

M/S CUT AND 
SEW V/S M/S 
RAJPUTANA 
CLOTHING

CS 
(COMM)  
324/2023

M/S ANIL 
ELECTRONICS V/S 
M/S KRISHNA 
ELECTRONICS
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39

R.K SINA 15.07.2023 11.06.2023

R.K SINA 15.07.2023 11.06.2023

RAVI KUMAR 08.06.2023 13.12.2023

ASHOK KUMAR GOYAL 26.07.2023 20.07.2023

VIPIN NANDWANI 27.07.2023 07.07.2023

27.07.2023 20.07.2023

TARUN AGGARWAL 27.07.2023 06.07.2023

Total 642

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS 
(COMM)  
329/2023

UNION BANK OF 
INDIA V/S SHRI 
SHYAM

CS 
(COMM)  
330/2023

UNION BANK OF 
INDIA V/S 
DEEPAK STORE

CS 
(COMM)  
298/2023

UNION BANK OF 
INDIA V/S DABLU 
KUMAR

CS 
(COMM)  
346/2023

M/S FORTUNE 
BANTH ANIL 
INTERVIES PVT 
LTD. V/S M/S 
KAMLAADITIYA 
CONSTRUCTION

CS 
(COMM)  
347/2023

SMT. SAROJ 
GUPTA V/S M/S 
AIR PLAZA 
RETAIL

CS 
(COMM)  
348/2023

BANK OF 
MAHARASHTRA 
V/S SAURABH 
RISHI

PRAVEEN KUMAR 
RAJPUR

CS 
(COMM)  
349/2023

M/S WIKREATE 
WORLWIDE PVT 
LTD. V/S M/S SCL 
HEALTHCARE 
PVT LTD.
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